Regd,
Time Bound Court Matter

HP STATE POLLUTION CONTROL BOARD,
BELOW BCS, PHASE-III, NEW SHIMLA

No. HPPCB/ OA No. 801/2018 /- O Lf A Dated:ﬁ/ ~/D 202/
From: The Member Secretary
To

\—Tﬁegistrar General,

Hon’ble National Green Tribunal, Copernicus Marg,
New Delhi

Subject:- Report of the Joint Committee in compliance to order dated 23-6-2021 passed
by Hon’ble NGT in OA No. 801/2018 titled Jasmeet Singh V/s State of HP &
others.

Sir, .

This has reference to order dated 23-06-2021 passed by Hon’ble NGT in the
afore-cited matter related to non-compiiance of CETP Baddi wherein following directions
have been passed :-

“...7. Accordingly, let further remedial action be taken to enforce the
environmental rule of law in the interest of protection of environment and public health and a
report of status of compliance filed after inspection by «a four Member joint Commitiee
comprising a representative of MoEF&CC, CPCB, State PCB and Disirict Magistrate, Solan
by e-mail at judicial-ngti@gov.in preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF. The State PCB will be the nodal agency for
coordination and compliance. List for further consideration on 05.10.2021 .....".

In compliance to afore-cited order dated 23-6-2021, the Joint Committee
comprising of representatives of MoEF &CC, Govt of India, CPCB, HPSPCB and District

Magistrate Solan conducted field visit and collected various samples on 6™ - 7" September,

2021. The copy of progress report submitted by the Joint Committee@% is annexed as

Annexure-A which may kindly be placed on record please.
(Encl. As above) N; J
Apoorv Devgan (IAS)
Member Secretary

IiPSPCB Shimla



Annexure-A

HP STATE POLLUTION CONTROL BOARD
HIMUDA COMPLEX, Phase I, Baddi
Tehsil Baddi, Distt. Solan (HP) Phone-01795- 245374

AN
No. HPSPCB/ O.A. No.801/2018-Jasmeect Singh Vs State of HP & Ors.IZOZI}OA‘Q\ Dated: “A5.6%-%,4
e 4

To
The Member Secretary,
H.P. State Pollution Control Board,
HIM Parivesh, Phase-III, New Shimla-171009.

Subject: Regarding Progress Report of the Joint Committee in compliance to the
directions of Hon’ble National Green Tribunal orders passed in QA
No.801/2018 titled Jasmeet Singh Vs State of HP & Ors,

Sir,

Kindly refer to your office letter No. PCB/QA No.136/2020/Consent/202 1-6650-
51 dated 26.08.2021 on the subject cited above. In this context, please find enclosed herewith the
Progress Report of the Joint Committee in compliance to the directions of Hon’ble NGT passed in
OA No.801/2018 titled Jasmeet Singh Vs State of HP & Ors,

This is for kind information and necessary action please.

Yours faithfully,

)
Encl: As Above. %3;%2,
Chief Environmental Engineer,

é}i{P State Pollution Control Board.
Baddi, Distt. Solarz:173205.
Copy forwarded to:
1. The Sr. Law Officer, HP State Pollution Control Board, Shimla for informatign.

Chief Environmental Engineer,
HP State Pollution Control Board.
{}{\ Baddi, Distt. Solan-173205.
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However, the latest results of sampling conducted on 21-5-2021 the results of three
units namely M/s P&G Home Products Baddi, M/s Torrent Pharmaceutical Lid.
Baddi and M/s Abbott Health care, Baddi were found above the prescribed limits for
which notices dated 16-6-2021 has been issued to these units. Copy of sample

results and notices issued are annexed as Annexure-B and Annextre-C (colly).

The sample resulls of other units were found within the prescribed limits. It is further
submitted that as reported by Regional Officer, Baddi the member industries having
flow less than 200 KLD are disposing off their effluent to CETP, Baddi after primary

treafment.

As regard to the compliance by the four textile units namely Auro Textile, Auro
Textile unit - ll, Auro Dyeing of Vardhman Textile and one unit of Winsome Textile, it
is submitted that as per report received from the Regional Office, Baddi, the work of
installation of advance treatment system by M/s Vardhman textile to reduce FDS is
under progress and Reverse Osmosis system of capacity of 2 MLD shall be
operational by 30-6-2021. In addition to Reverse Osmosis, M/s Vardhman Textile is
also installing the Multi Effect Evaporator of capacity of 370 KLD.

As regard to progress of installation of advance treatment system by M/s Winsome
Textile it is submifted that as per report received from Regional Office, Baddi the
unit has completed the civil construction work. The installation of Reverse Osmosis

system and other components is under progress.

The latest sample results of these four textile units are still not meeting the norms.
Sample results are annexed as Annexure-F. As already submitted in interim
progress report dated 6-5-2021, it is again submitted here that State Board had
issued directions on 1-1-2021 to these four textile units under section 33-A of Waler
Act, 1974 for closure and levied Environmental Compensation which were
challenged by these units before the Hon'ble High Court of HP vide CWP No.
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414/2021, 416/2021 417/2021 and 418/2021. The Hon'ble High Court of HP vide
order dated 11-1-2021 and 15-3-2021 has stayed the operation of the directions
issued by the State Board and the matter is still pending before the Hon'ble High
Court of Himachal Pradesh for adjudication.

ix. The two consecutive latest samples of CETP outlet are meeting the norms
prescribed by the MoEF &CC vide notification dated 1-1-2016. In future, the State
Board shall continue to make all efforts in form of surveillance, regular monitoring
and regulation on the CETP and member industries, so that the CETP remains

»

compliant in future aswell................

Further In view of above report submitted the Hon'ble NGT on dated 23/6/2021 passed

following orders:

“From the above, it is clear that violations are still continuing. Stay of order of closure
and assessment of compensation for the past violations does not justify inaction for
failure to take action for further violations after the order of stay and to initiate
prosecution of the industrial units in question, including their Owners/Directors and the
CETP operafors. We also find that merely keeping an eye on units discharging more
than 200 KLD is not enough. Violation by those discharging less than 200 KLD is not

less serious violation nor less harmful for the environment and public health.”

“Accordingly, let further remedial action be taken to enforce the
environmental rule of law in the interest of protection of environment and
public health and a report of status of compliance filed after inspection by a
four Member joint Committee comprising a representative of MoEF&CC,
CPCB, State PCB and District Magistrate, Solan.”

2.0. Submission of the Joint Committee:

i} In compliance to NGT Orders in the above matter, the joint committee comprising of
the following members was constituted by the State Pollution Control Board based on
the nomination received from the Central pollution Control Board, Deputy Commissioner
Solan and MOEF&CC. The nomination from MOEF&CC was received on 24.08.2021
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® Sh. Mahendra Pal Gurjar, IAS, Sub-Divisional Magistrate, Nalagarh, Solan
(Member nominated by District Magistrate, Solan)
@ Dr. Narender Shérma, Additional Director, CPCB Regional Directorate,
Chandigarh (Nominated by CPCB).
® Sh. P. C. Gupta, Regional Officer, HPSPCB, Baddi (Nominated by HPPCB)
® Smt. Nisha Limba, Assistant Director, IRO, MoEF&CC Shimla (Nominated by
MoEF&CC)

ii) In view of the fact that Joint Committee was constituted after two months of passing
the orders, the Joint Committee could get only around one menth's time to comply with
the directions, against the three months’ time granted by Hon'ble National Green

Tribunal in its order.

iii) The category-wise and sector wise details of the industries alongwith Volume and
mode of effluent discharge located in catchment of CETP Baddi is Annexed as
Annexure-1

iv) The Joint committee conducted the field visit and collected various samples on 06"
September, 2021 and 07" September, 2021

v) The analysis of the sample of CETP discharge at River Sirsa (Annexure-2) indicates
the compliance of prescribed parameters. However, in view of the fact that it was
cbserved by the earlier Joint Committee in the report dated 6/11/19 that *“While
callecting the sample from the final outlet of tertiary clarifier and discharge point at River
Sirsa, difference in colour of effluent was observed. The sample collected from the
discharge point was lighter in colour than that of outlet of tertiary clarifier: giving rise to
possibility of dilution.” Therefore, in view of the above observation made earlier by the
Joint Committee confirmation of the compliance of prescribed norms by taking samples
of treated effluent from the tertiary clarifies and other stages of CETP by the joint
committee, is further required.
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vi) The analysis results of primary treated Category-1 effluent (Discharged to CETP for
further treatment) from M/s Vardhman Textiles Limited (Auro Textile-l, Auro Textile-1l &
Auro Dyeing-l) is complying to CETP inlet Norms. The unit M/s Vardhman Textiles
Limited has stopped discharging CAT-IV effluent to CETP and now all the effluent after
tertiary treatment is recycled in the plant. The Category-| effluent discharged to CETP
after primary treatment from M/s Winsome Textile Limited is complying with CETP inlet
norms & category-1V effluent discharged from unit is still not complying with CETP inlet
norms. The analysis reports are annexed as Annexure-3. The Hon'ble High Court vide
CWP No. 417 of 2021 have stayed the action taken by the State Board under section 33
A of Water Act, 1974.

In this regard, as mentioned earlier in the report filed by the Joint Committee in the
matter of 136/2020 related to the same area, the industries generating more than 200
KLD effluent are required to fully treat the effluent, before routing the same to CETP, for
discharging into the Sirsa River, as per terms of Environmental Clearance granted to
CETP by the Ministry of Environment, Forest and Climate Change.

vii) M/s Vardhman Textiles Limited and M/s Winsome textiles Limited, have installed the
tertiary treatment system comprising of RO ‘and MEE installed for Category-1V and it
was verified by the Joint Committee. The System installed by M/s Vardhman textiles
limited was found to be operational, whereas, the system installed by M/s winsome
textiles Limited was found to be under trial run for commissioning. Treatment in the RO
and MEE seemed to help the CETP meet the discharge norms of FDS/TDS as indicated
in the analysis results of the sample collected from the discharge point at Sirsa.

viii) The detail w.r.t category wise, Sector wise effluent volume wise compliance along
with date of samples collection, of the industries located in the catchment of CETP
Baddi based on the inspections done by HPPCB along with analysis results is Annexed
as Annexure-4. Further no action was initiated against the units which are non-
complying to CETP inlet norms as the Hon’ble High Court of HP has issued directions to
the SPCB not to take coercive action against the petitioner qua violation of notification

dated 26.12.2018 in CWP No. 4561/2021 dated 01.09.2021.
Page 5 of5
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HPPCB provided a report on the remedial action taken by State PCB to the Joint
Committee, which is attached herewith as Annexure-5, for the consideration of Hon'ble

National Green Tribunal.

Prayer:

In view of the fact that the Joint Committee could get only one month’s time for the
compliance of the directions of Hon'ble National Green Tribunal for the reasons
explained in the above submission at 2.0 of the report, against the timeline of three
months granted by Hon'ble NGT it is humbly prayed that the above report of the
progress made by the Joint Committee may kindly be considered by the Hon'ble
National Green. Tribunal and extension of timeline for two months i.e. upto 30/11/2021

may kindly be granted for submission of the final report by the Joint Committee.

The Joint Committee will abide by further directions of Hon'ble National Green Tribunal.

x( SLe ; On tour /%‘?
LA T

\

Ms Nisha Limba, P.C.Gupta, Dr. Narender Sharma  Mahendra Pal Gurjar, IAS
MoEF&CC, IRO HPPCB, Baddi CPCB, Chandigarh Distt. Admn, Soian
Shimla

Dated: 30/09/2021
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. Conveyance
TEiNo. Industry name Status Flow as per consent [Type Cat. System
Auro Dying -4 Operational Textile CAT 4
R : T
Auro Dy.mg. 1 ' operational 4660 Textile CAT1 Pl
Auro Spinning Mills CLOSED Sewage CAT1
Arisht Spining Mills CLOSED Sewage CAT 1
i A m
Auro Text!le | operat!ona 3700 Text! 5 CAT1 Pine line
4 Auro Textile -4 operational Textile CAT 4
5 Auro Textile Unit-2 operational 2500 Textile CAT1 |Pipeline
Master Builders Solutions India Pvt
: operational 2 Chemical CAT2 [Tank
6 JLtd(BASF India Ltd.) B 2 ner
7 Bhandari Deepak Closed 1000 (Closed) Paper CAT1 |Pipeline
8 Birla Textile operational 600 Textile CAT1 |[Pipeline
: Soap &
Colgate palmolive Ltd. operational 80 P CAT2 |Pipeline
9 Detergent
10 Deepak Spinner operational 800 Textile CAT1 [Pipeline
11 BP Chocolate operational 19.5 Food CAT1 |Pipeline
12 D.P. Cocoa operational 10 Food CAT1 |Pipeline
So
Amico Textiles Closed 7 apis CAT2 {Tanker
Detergent
13
14 Enviro Enterprises operational 10 Misc. CAT5 |Tanker
, ] Soap & -
Godrej Products Ltd.--katha cperational 25 P CAT 2 |Pipeline
: Detergent
15
: ’ Soap &
Godrej Products Ltd.-il-thana operational 12 CAT 2 {Tanker
Detergent
16
Lo . Soap &
Hygienic Research Ltd.-1l operational 10 CAT2 |Tanker
Detergent
17
18 Kandhari Beverages operaticnal 505 Food CAT1 |Pipeline
19 Legacy Food aperational 40 Food CAT1 |Pipeline
Soap &
Loreal Ltd operational 100 P CAT2 |Pipeline
Detergent
20
21 Mondiez Ltd- operational 792 Food CAT1 |Pipeline
22 Mondlez Ltd-l| operational Food CAT1 |Pipeline
23 Auro Dying -lI operational 1050 Textile CAT1 |Pipeline
W!nsome Textfle 1 operatfona 4440 Textfle CAT1 pipetie
24 Winsome Textile-4 operational Textile CAT 4
Soap &
Naxpar operational 100 P CAT 2 |Tanker
Detergent
25
26 Wrigley operational 80 Food CAT 1 |Pipeline
operational Soap & Pipe line
27 R M Chemicals-H 20 Detergent CAT 2
operational Tanker/pipe
28 Jupiter solar power Itd P 48 Misc. CAT 2 lline
29 Penguin Electronics Ltd. operational 5 STP CAT1 |Tanker
30 Celebrity Biopharma Ltd operational 20 sTP CAT 1 |[Pipeline
31 Gillete operational 50 STP CAT1 |Pipeline

I
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Gogia Flavour & Frangrances (p) rationsl
32 |ud ope Chemical CAT2 |Tanker
33 Axiom Controd Ltd. operational Chemical CAT2 Tanker
Yodeva Plastics Pvt. Ltd.9Alpia India operational
34 Put. Ltd. (UNIT-HI) name change 20 Chemical CAT 2 [Tanker
35 Nirmaya Pharmaceutical Pvt Ltd operational 10 Pharma CAT3 |Tanker
36 ISK International operational 4.5 STP CAT1 |[Tanker
37 ION HealthCare P. ttd. operational 6 Pharma CAT3 [Pipeline
38 Kunal Alluminimum operational 25 STP CAT1 |Pipeline
39 Grindwell Norton Ltd, operational 30 Chemical CAT2 ([Tanker
Groupe Seb India Pvt. .
tional T1
40 |itd{Maharaja) cpergHang 2 STP ATL lraier
41 Eastman Auto Power Ltd operational 35 Misc. Cat5 (Tanker
42 Maneesh Pharmaceuticals Ltd operational 5 Pharma Cat3 Tanker
43 Helios Pharmaceuticals Ltd. operational 25 Pharma Cat3 |Pipeline
; Soap &
operational Detargent
44 |WF India Ltd. 169 3 CATZ [Pipeline
Soap &
Hygienic Research Ltd.-I operational 5 Detp o
er
45 &e CAT2 Tanker
46 Comed Chemicals Ltd. operational 7.5 Pharma Cat3 |Pipeline
47 MDC Pharma Unit-1| operational 10 Pharma Cat3 jTanker
48 MDC Pharma Unit-11I operational 5 Pharma Cat3  |Tanker
. Soap &
operational o
7
49 Johnson & Johnson Ltd UNIT I1. 100 g Cat2 |Pipeline
50 Morepen Laborataries Ltd operational 60 Pharma Cat3 |Tanker
51 C&E Ltd -l operational Chemical CAT2 [Tanker
52 C&E Ltd ~ii operational 2.7 Chemical CAT2 |[Tanker
53 Galpha Laboratories Ltd -I operational 31 Pharma Cat3 [Tanker
54 Galpha Laboratories Ltd -II operational 10 Pharma Cat3 |Tanker
55 Maya Biotech Pvt. Ltd. operational 6 Pharma Cat3 (Tanker
56 Alkem Laboratory Ltd -1 operational 120 Pharma Cat3 |Tanker
57 Alkem Laboratory Ltd -1t operational 22 Pharma Cat3 |Tanker
58 Nikvin Healthcare (1) Ltd operational 2 Pharma Cat3 |Tanker
59 Cachet Pharmaceuticals (p) Ltd. operational 18 Pharma Cat3 |Tanker
60 Hetro Labs Limited -| operational 28 Pharma Cat3  Tanker
61 Hetro Labs Limited -l operational 8.5 Pharma Cat3 {Tanker
; Soap &
operational
Detergent
62 Vaishanvi Koshmeticos (P} Ltd. 14 Cat2 ({Tanker
i . ional
63 pidilite industries Itd (Dharampur) eAsmations 6.2 Misc. Cat2 ITanker
ionat
64 Unispeed Pharmaceuticals Pvt. Ltd, OpErEHoR 5 Pharma Cat3 |[Tanker
65 Samson Laboratories Pvt. Ltd. operational 2 Pharma Cat3 {Tanker
Soap &
operational b tz ;
66 Aroma Aromatics 15 clergen Cat2 |Tanker
W
\




operational

67 pidilite industries ttd {Bhatolikalan) 2.5 Misc. Cat?2 Tanker
68 Sylvan Green Pvt. Ltd operational 32.4 Paper Cat-1 {Pipeline
s Soap &
operational
69 Ancorotti Cosmetics India (P) Ltd 5 Petergent Cat2 [Tanker
g Soap &
operational
. Detergent o
70 R M Chemicals-| 15 Cat2 |Pipe line
72 USV Pharma -1 operational 30 Pharma Cat3 iPipeline
73 USV Pharma- 1| operational 100 Pharma Cat3 |Pipeline
74 Heal Kraft Pharma operational 5 Pharma Cat3 [Tanker
75 Bakelite Hylam Laminates Closed 11.5 Paper Cat-1 |Tanker
Indchemie Health Specialities Pvt. operational Pharma
76 Ltd. 7.5 Cat3 [Tanker
77 Universal Twin Lab operational 7.5 Pharma Cat3 |Tanker
78 Nector Lifesciences Ltd. vi operational 50 Pharma Cat3 |Pipeline
79 Br. Sabarbal ooerational 3 Pharma Cat3 |[Tanker
80 Nector Lifesciences Ltd. Vil operational 15 Pharma Cat3 |Pipeline
81 Royal Park Hotel operational 20 Sewage Catl [Tanker
82 Him Engineers (India) P. Ltd. Closed 10 Sewage Cat1 |[Tanker
83 Grauer & Weils India Ltd. operational 3 Misc Cat-2  {Tanker
Faiveley Transport Rail . ,
84 Technologies (i)L eperational 15 Misc. Cat-2  {Tanker
85 Aishwarya Healthcare operational 7 Pharma Cat3 |Tanker
86 All kind health care -1i} operational 120 Pharma Cat3 |Tanker
87 Martin & Brown Bio-Sciences operational 14.5 Pharma Cat3  |Tanker
88 Fresenius Kabi Oncology Limited eperationsl 10 Rinaroa Cat3 |Tanker
89 Appasamy Ocular Devices (P) Ltd. eRerations] 4 Phanma Cat3 [Pipeline
90 Adley Formulation operational 4 Pharma Cat3 |Tanker
91 Pioneer Pesticides Pvt. Ltd. enerations) 35 Chemtical Cat-2 {Tanker
92 D M Pharma operational 3 Pharma Cat3 |Pipeline
93 Amster Labs operational 2 Pharma Cat3 [Tanker
94 FDC Ltd. operational 375 Pharma Cat3 |Pipeline
95 Unix Biotech operational 10 Pharma Cat3 [Pipeline
96 Raghav Lifestyle Products -1l operational 8 Pharma Cat3 |Tanker
97 A.H.Enterprises operational 5 Misc. Cat-5 [Tanker
. , . . Soap &
Wipro Enterprises Unit -1 (77) operational Detergent
98 Jharmajri 50 Cat2 |Pipeline
99 Wipro Enterprises Unit -katha Closed 18 Sewage Catl [Pipeline
) : . . Soap &
Wipro Enterprises Unit-|f operational Detergent
100 (87)Kunjahat 20 Cat2 [Pipeline
NiCkunj EDM WIRES & . .
101 |Consumables p.Ltd operationd| 10 Mise, Cat5 |Tanker
102 [Transasia Bio Madicals aperational 2 Pharma Cat3 [Tanker
103 Aristo Pharmaceuticals Pvt, Ltd. operational 185 Pharma Cat3 |Pipeline
104 |Teshna Tech, Pvt. Ltd. operational 2.5 Sewage Cat1l |Tanker
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- 105  |Aristo Laboratories Ltd. operational 73 Pharma Cat3 ([Pipeline
106  |Yash Appliances operational 7.5 Misc. Cat-2 [Tanker
107  |Cadila Healthcare Ltd. operational 85 Pharma Cat3 |[Pipeline
108 All kind health care operational 5 Pharma Cat3 |Tanker
109 |Dr. Ready Laboratories Ltd. Unti-g |OPeretional 180 ARG Cat3  [Tanker

. . operational Pharma
110 Dr. Ready Laboratories Ltd. Unti-6 135 Cat3 |Tanker
111  |Saar Biotech operational 4.8 Pharma Cat3 |Pipeline
Svizera Health Remedies Pvt. Closed P
112 Ltd.{(maneesh Pharma) 5 (closed) Cat3 |[Tanker
113 JAyurvet Limited operational 40 Pharma Cat3 |Pipeline
114 |United Spirits Ltd. {Closed) Closed 10 (closed) Food Catl |Tanker
115  |Charak Pharma Pvt. Ltd. operational 8 Pharma Cat3 Pipeline
116  |Secure meter-l| operational 10 Sewage Cat1 |Tanker
117  |Secure meter-lil Closed 10 {closed) Sewage Catl |Tanker
118  [Viown Mettube (P) Ltd. operational 3.6 Misc. Cat5 |Tanker
119 BRD Medilabs -Unit-I| operational 5 Pharma Cat3 |Tanker
120 Sarvotam Remedies | td. operational 15 Pharma Cat3 |Pipeline
121 |Alpla india Pvt. L1d. operational 4 Pharma Cat3 {Tanker
122 Pear! Polimers Ltd operational 10 Sewage Catl [Tanker
123 Aqua Vitoe Laboratories operational 20 Pharma Cat3 |Pipeline
124 |Aspee Spring Limited operational 15 Sewage Catl |Tanker
) Soap &
operational
Detergent o
125 Sarvotham Care -| 10 Cat2 |Pipeline
. Soap &
operational
126 |Sarvotham Care limited I 15 DEtergent | 12 |piseline
. Soap &
operational
127  {Shree Cosmetics Ltd. 8 Detergent Cat2 |Pipeline
128 |Johnson & Johnson Ltd. tharmajri  |C1°%€d 8 Pharma Cat3  |Pipe line
129  |Betts India pvt. Ltd operational 10 Sewage Catl |Pipeline
130  |Acme Life Tech LLP operational 15 Pharma Cat3 |Pipeline
15Tt Transformers Pvt. Ltd. (JST i
131 Stesalit Transfermers (p) Ltd.) aperational 2:5 Sewage Catl |(Tanker
132 Ultratech Pharmaceuticals operational 15 Pharma Cat3 [Tanker
133 Allengers Medi Systems operational 5 Misc. Cat5 {Tanker
134  |Wockhardt Ltd. operational 75 Pharma Cat3 [Pipeline
. : - . Soap &
Hindustan Unilever Limited (Soap  |operational
< Detergent N
135 Div.) 130 Cat2 (Pipetine
136 |Medicef Pharma operational 8 Pharma Cat3 |Pipeline
137 Emmbros Auto comp. Ltd cperational 2 Sewage Catl |[Tanker
138 Spanker Biotech Ltd. operational 10 Pharma Cat3 |Pipeline
139 Hema Herbs Pvt. Ltd. operatongl 50 Ayurvedic Cat3 [Tanker
140 Panam Cyclenders Pvt Ltd operational 5 Sewage Catl [Pipeline
Hindustan Unilever Limited {Food )
141 |Div.) operational 8 Food Cat1l IPipeline
142 Devyani Food Industries Ltd. Closed 120 Food Catl [Tanker
Y v 0
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143 Sysmex India Pvt. Ltd. operational 10 Pharma Cat3 |Tanker
144  |PEE ESS Dishnet Pvt. Ltd. operational 3 Sewage Cat1 [Pipeline
) Tanker/Pipe
145 |Jupiter International Ltd. operational 75 Misc. CAT2 |iine
146  {Venus Remedies Ltd. operational 40 Pharma Cat3 [Pipeline
147 Camex Oil Pvt. Ltd. BpeTalioma 125 Chemicals Cat2 |Pipeline
148 Haripur Paper Company operational 31.15 Paper Catl |Pipeline
149 Cipla Limited operational 60 Pharma Cat3 |Pipeline
150 {Torrent Pharma operational 320 Pharma Cat3 |Pipeline
151 Empire Home Appliances OpEFations) 5 Chemicals Cat2 |Tanker
152 Haripur Kraft Company operational 26.7 paper Catl |Pipeline
153  {Regal Kitchen Foods Ltd. operational 7 Food Cat1l |Pipeline
154  |Panacea Biotech Ltd.-] operational 50 Pharma Cat3 [Pipeline
155 Panacea Biotech Ltd.-l operational 25 Pharma Cat3 [Pipeline
operational Soap &
156 N G Electro Products Pvt. Ltd. 1 Detergent CAT2 |Tanker
157  |Czar Faucets Ltd. operational 4.2 Misc. CATS [{Tanker
158 Krishi Rasayan Export Pvt. Ltd. operational 2 Chemicals Cat2 |Tanker
Milano Bathroom Firting (PRISM .
159 |JOHNSON LTD.) operational 1.2 ki Misc. Cars  |Tenker
160 GMH Organics cperational 10 Pharma Cat3 [Pipeline
161  |Rainbow Human Care Pvt, Ltd. operaticnal 7.5 Pharma Cat3 [Pipeline
162  |Trisis Ventures operational 2 Chemical Cat2 |Tanker
Newedge Research & Development )
163 Pvt. Ltd. operational 5 Pharma Cat3 |Tanker
164  |Kanha Biogenetic operational 5 Pharma Cat3 |Pipeline
165  |Dallas Formuiation Pvt. Ltd. operaticnal 2 Pharma Cat3 |Pipeline
166  |Quixotic Healthcare -Thana operaticnal 4 Pharma Cat3 [Tanker
167 Preet Remedies Pvt. Ltd -l operational 4 Pharma Cat3 |Tanker
168  |Prosperity 6 Pharamaceutics operational 3.6 Pharma Cat3 |Tanker
169 Maxtar Bio-Genics operational 35 Pharma Cat3 |Tanker
, Soap &
operational
170 P&G UNIT-I Dietergent Cat2 Pipe line
} Soap &
operational
171 P&G UNIT-II 300 Distergent Cat2 [Pipeline
Bhojia Charitable Trust for science |operational
172 Reaserch & Social Welfare 20 STP Catl |[Tanker
173 Innova CapTab operational 27 Pharma Cat3 |[Pipeline
174 {Wep Solutions Ltd operational 10 STP Cat1 |Tanker
N . Closed
175 Quixoctic Healthcare -1l -Kalujhanda S {CLOSed) Pharma Cat3 |Tanker
176  |The Engravures operational 2 Misc, CATS5 |Tanker
177 Innova Cap Tab Pvt. Ltd operational 4 Pharma Cat3 |Pipeline
178  |Neptune Life Sciences Pvt. Ltd. operational 6 Pharma Cat3 [Tanker
operational Soap &
179  |Jyothy Laboratories Ltd. 29 Detergent Cat2 |Pipeline
h
} - M




Crescent Therapeutics Ltd. (Sanctus [operational
180  [Global Formulations Ltd.) 5 Pharma Cat3 jTanker
181  E.G.Pharmaceuticals operational 2.5 Pharma Cat3 |Tanker
182  |Alive Healthcare operational 2 Pharma Cat3 |Tanker
183  |Euphoria India Pharmaceuticals operational 3 Pharma Cat3 |Tenker
184  |Curetech Skin Care operational 10 Pharma Cat3 |Pipeline

VADSP Pharmaceuticals (Unison .
185 Pharmaceuticals ) opetational 10 Pharma Cat3 |Pipeline
186 |Anand Zippers (Pvt) Ltd operational 6 Misc, CATS5 |Tanker
187  |Avenue Remedies (India) Pvt. Ltd. apEratianal 9 Pharma Cat3 |Pipeline
188  |Shervatec Pharmaceuticals operationa! 5 Pharma Cat3 |Tanker
189 Park Pharmaceutical operational 2 Pharma Cat3 [Tanker
190  [Shri Sai Balaji PharmaTech Pvt. Ltd. Qperstion| 5 Pharma Cat3 |[Tanker

MSJ Bath Fittings and Accessories ‘

Pvt. Ltd (ESS ESS Bathroom Product {operational
191 Pvt. Ltd) 25 Misc. CATS |Pipeline
192 A.V. Auto Industries {p) Ltd. aperational 5 Misc. CATS [Tanker
193 iDabur india Itd (Chwanprash) operational Food Cat1l |Pipeline
194  |Dabur india Itd {Shampoo+Hajmola) OpRratie, 205 Food Cat1 |[Pipeline
195  |Su-Kam power systems Closed 35 Misc. CATS |[Tanker
196  |Solitare Pharmacia Pvt. Ltd. operational 1.15 Pharma Cat3 |Tanker
197 Steelbird Hi-Tech India Ltd. operational 10 STP Cat1l [Pipeline
198  |Alpha Products operational 10 Pharma Cat3 Tanker
199 |Rama Sports & Finess Industries aRerational 1.1 STP Catl |Tanker
200  [Scott-Edil Pharmacia Ltd operational 7 Pharma Cat3 |Tanker
201 PineTree Packaging Pvt. Ltd. operational i STP Catl ({Tanker
202 Regalia Laminates Closed 2.2 (Closed) STP Cat1l |[Tanker
203 Osper Formulation operational 5 Pharma Cat3 |Tanker
204  [Abhott Healthcare Pvt. Ltd. operational 216 Pharma Cat3 [Pipeline
205 Polo Pharmaceuticals Pvt. Ltd operational 5 Pharma Cat3  |Tanker
206  |Valco industries Ltd operational 5 STP Cat1 |Tanker
207  |Gopal Lifescience -l operational 35 Pharma Cat3 |Tanker
208  |Ozone Pharmaceuticals Ltd, operational 10 Pharma Cat3 |[Tanker
209  [Gopal Cylinders- | operational 4.8 STP Catl |Tanker
210  |Gopal Cylinders- 1] operational 1.94 STP Cat 1 |Tanker
211 Alliance Biotech -Katha operational 6 Pharma Cat3 |Pipeline
212 Shree Balaji Enterprises operational 7 Misc. CAT5 |Tanker
213 ESS ESS Industries operational 10 Misc. CAT5 |[Tanker

operational Soap &

214 Cosmic Nutracos Solutions Pvt. Ltd 5 Detergent Cat2 |[Tanker

Ozone Ayurvedics -1l (Name change

as Ozone Pharmaceuticals Ltd. Unit-|{operational :
215 1] 45 Pharma Cat3 (Tanker
216 |AAR GEE Formuliations operational 35 Pharma Cat3 [Tanker
217  {Agri Science India operational 1.2 Chemical Cat2 (Tanker
218  |Scott-Edil Reaserch Lab operational 30 Pharma Cat3 |Tanker
219 |Simartech Controls operational 1 Misc. CATS [Tanker
220 Life Vision Healthcare operational 5 Pharma Cat3 |Pipeline
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operational Soap &
221 Indogreen Plastic Technologies 4.5 Detergent Cat2 [Tanker
operational Soap &
222 |Volcano Electrical Industries 2 Detergent Cat2 |Pipeline
223  |Claridge Moulded Fiber Ltd - aperational 2.5 STP Catl |Tanker
224  |Claridge Moulded Fiber Ltd.-I operational 2.5 STP Cat1 |Tanker
ANG Lifesceinces India Ltd {Ind operational
225 Swift Ltd -lI) 12.2 Pharma Cat3 [Tanker
ANG Lifesceinces India Ltd (Ind )
226 Swift Ltd -iv) operatians) 8 Pharma Cat3 Tanker
227 Hotel The Ascent Closed 2{closed) STP Cat1l |Tanker
228 Shrishti Technologies operational 1 Misc. CAT5 |Tanker
Shrishti Technologies -1l (Shrishti .
229 Engineering ) operational 2.5 Misc. CATS |Tanker
230 Marc Enterprises Pvt. Ltd operational 30 Misc. CAT5 |Tanker
231 Geon International operational 5 Misc. CATS5 |[Tanker
232 Shri Ram Cylinders operational 1 STP Cat1 |[Tanker
233 Shri Ram Cylinders-H operational 0.5 STP Catl |Tanker
234 |indoco Remedies operational 24 Pharma Cat3 [|Pipeline
235  {Temple Packaging Pvt. Ltd. operational 45 Paper Cat1l [Pipeline
236 Ashoka Spanners Pvt, Ltd. operational 25 Misc. CATS Tanker
237 Ashok mpex gperational 1 STP Catl {Tanker
238 Rescuers Life Sciences Ltd operational 35 Pharma Cat3 |Pipeline
operational Soap &
239 Mrigman Incorporation 15 Detergent Cat2 [Tanker
240  |Health Biotech Ltd operational 8 Pharma Cat3 |Pipeline
241 |Sanshul Engineers operational 1.2 Misc. CATS5 |Tanker
operational Soap &
242 |Simla Chemical-ll 3 Detergent Cat2 {Tanker
243 Able Pharma operational 2 Pharma gt Tanker
244 Milestone -V operational 1 sTP Catl |Pipeline
245 Milestone VI operational 8 STP Catl [Pipeline
Sun pharmaceuticals Ind. Ltd operational
246 |(Solrex Pharmaceuticals company) 39 Pharma Cat3 [pipeline
247  |Balaji Industries operational 5 chemical Cat2 |Tanker
2438 Biogenetics Drugs Pvt. Ltd operational 5 Pharma Cat3 |Tanker
249 Xceil Labs operational 2 Pharma Cat3 |Tanker
250 Microturner-ll-Jharmajri operational 2.6 STP Catl Tanker
Symbiotic Drugs & Diabetic Care (P) .
aperational oo
251 Ltd. 4 Pharma Cat3 |pipeline
252 Heesa Pharma aperaticnal 13.7 Pharma Cat3 |pipeline
253 Ankur Drugs Closed 10 (Closed) Pharma Cat3 |[Tanker
254 Cosmas Pharma operational 5 Pharma Cat3 ITanker
255 Parasol Laboratories India Pvt. Ltd. operatignzl 4 Pharma Cat3 |[Tanker
256 Unichem Laboratories Ltd. -| operational 6 Pharma Cat3 |pipeline
257  |Unichem Laboratories Ltd. -II operational 30 Pharma Cat3 |pipeline
258 Unichem Laboratories Ltd. -l operational 9 Pharma Cat3 |{pipeline
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259  |Torque Pharmaceuticals Pvt. Ltd. operational 30 - Pharma Cat3 |pipeline
260 |Shree Ram Health care operational 10 Pharma Cat3 |pipeline
261  |Smilex healthcare drugs company Gperationg 5 Pharma Cat3 |pipeline
262  |Greef Formulations operational 2.7 Pharma Cat3 |Tanker
. Chemical/sT
263 |GINI & Joni Ltd -1l CpERaHOnEL 36.5 p cat2 |pipeline
264 Crest Healthcare p Itd- katha operational 5 Pharma Cat3 |Pipeline
operational Pharma
265 Crest Tapicals P ltd. - jarmajri 11 /Cosmetics Cat3 |Pipeline
266 |Aliana Healthcare Pvt. Ltd operaticnal 50 Pharma Cat3 {Pipeline
267  |Inox Air Product operational 55 Pharma Cat3 |Pipeline
. Chemical/sT
268 Rine Engineering Pvi. Ltd. aperationat 10 P Cat2 |Pipeline
. Chemical/ST
269 Mahazlakshmi Spintex Pvt, Ltd. ppergtional 40 P Cat2 |Pipeline
. textile/washi
270 |Nirmal furnishing Fabrics operational 12 ng Cat2 {Tanker
271 HimChem Industries operational 1.5 chemical Cat2 |Tanker
272 Zeiss pharma Pvt. Ltd operational 20 Pharma Cat3 |Pipeline
273 {G.S.B. Pharmaceuticals {India) operational 4 Pharma Cat3 [Tanker
274 Unimark Pharma {India} Ltd. operational 89 Pharma Cat3 [Pipeline
275 Unibiotech Formulations operational 8.8 Pharma Cat3 |Pipeline
RSH Global Pvt. Ltd{Ratnasagar operational Soap &
276 Herbals Pvi. Ltd. -Il) 11.4 Detergent Cat2 |Pipeline
277  jAdmac Lifesciences operational 13 Pharma Cat3 |[Tanker
278  {Kaizen Pharmaceuticals operational 5 Pharma Cat3 [Pipeline
279 {Go-Ish Remedies Ltd operational 2 Pharma Cat3 |Tanker
280  |Marine Lifesciences operational Pharma Cat3 |[Tanker
281 M & B Footwear Pvt. Ltd. Closed 12 STP Cat1 |Pipeline
Blue Heaven Cosmetics (p) operational Soap &
282 Ltd.(Cosmetica Corporaticn} 2.5 Detergent Cat2 |Tanker
283  |Shree Ganesh Fats Pvt. Ltd operational 1 Food Catl |[Pipeline
284  |Mayasha Lifesceince (Glyco Labs) operational 1.4 Pharma Cat3 |Tanker
285 Boss Pharma operational 4 Pharma Cat3 |Pipeline
286  |Crest Lifesceince P Itd- tharmajri apesstional 11 Pharma Cat3 [Pipeline
287 Hitech Formulation (P) Ltd operational 5 Pharma Cat3 |Tanker
288 Sobhagia Clothing Company operational 10 Textile catl [Pipeline
289 Kingston Aqua Industries Pvt. Ltd. operational 2.8 Pharma Cat3 |Tanker
Reckitt Benckiser Healthcare India .
290 |ud. operational 93 Pharma cat3 |Pipe line
291 Knox Life Sciences operational 35 Pharma Cat3 |Tanker
292 Ratnasagar Herbal Pvt. Ltd -Katha operational 8.5 Pharma Cat3 |pipeline
REXCIN PHARMACEUTICALS PVT.
LTD. (Discontinued w.e.f. Closed
293 12.02.2019) 6(closed)} Pharma Cat3 |Pipeline
\ A




294 - |Addii Biotech Pvt. Ltd. operational 6 Pharma Cat3 {Tanker
295 Fujikawa Power operational 10 Misc. cat5 jtanker
; Soap &
286  |Cosmo Herbals Itd -Bhud Diemarion] 5 Detergent cat2 |tanker
5 Soap &
297 Lotus Herbals Color Cosmetics BpeRLIGE; 20 Detergent cat3 |Pipeline
298  |GLL Industries operational 5 Misc Cat1 [Pipeline
Luminous Power Technologies Pvt. st
299 Ltd. 24 STP Catl [{Pipeline
300 |Wings Biotech-Baddi operational 25 IPharma cat3 |Pipeline
Nexus Health & Beauty Care Pvt. Closed Soap &
301 Ltd. 5 Detergent cat2 |tanker
302 Pentachem Pharmaceutical operational 10 Pharma Cat3 |Tanker
. Soap &
303 Torque Pharmaceuticais Pvt. Ltd. -l Sperational 5 Detergent cat2 |tanker
304  |Affy Parenterals operational 35 Pharma Cat3 [Tanker
305 Life care Neuro Products Ltd. operational 3 Pharma Cat3 |[Tanker
IBN Herbal (A unit of Curetech .
306 Formulation) gperational 19 Pharma. Cat3 |pipeline
307  |Curetech Formulations (Pvt) Ltd. aperational 5 Pharma Cat3 |pipeline
308  |Marc Laboratories Ltd Il operational 7 Pharma Cat3 |pipeline
309 Marc Laboratories Pvt. Ltd operational 6.4 Pharma Cat3 |[pipeline
310 Healers Lab Unit-li operational 1.5 Pharma Cat3 |Tanker
. Soap &
311 Bhandora Organic Product aperational 5 Detergent cat2 |pipeline
312 Indo Farm Equipment Ltd operational 2 Misc Cat2 ltanker
313  |Venus Biosceience Pvt. Lid. Closed 4 Pharma Cat3 {Tanker
Hira Filters (01.09.2019 to .
314 {30.11.2019 0.5 KLD) aneratioral 5 Misc Cat? |tanker
315 K K Enterprises operational 5 Misc Cat2z  [tanker
316 Wings Biotech-Jharmajri operational 15 Pharma cat3 |pipeline
317 Hurry Nath & Company Pvt. Ltd operational 1.75 Misc Cat2 |Tanker
318 [S.K.Files & Tools operaticnal 10.5 Misc Cat2 {Tanker
Medipol Pharmaceutical India Pvt. .
319 Ltd. opsrationdl 6 Pharma cat3  |Tanker
Horizon Packs Pvt. Ltd.{Monad operational Paper (cogg
320 |Tech. Pvt. Ltd} 5 boxes) Cat-1 |Tanker
321  |Omar Healthcare operational 4.5 Pharma cat3 |pipeline
322 Redico Remedies operational 12 Pharma Cat3 |Tanker
323 Regal Synthetic (P) Ltd. operational 0.7 Misc. Cat2 |Tanker
324  jAqua Metal Technologies operational 0.8 Misc. Cat2 |Tanker
325 Shamshree Lifesceiences Ltd. operational 22 Pharma Cat3 |Tanker
326 Strausswell Organics operational 1 Pharma Cat3 [Tanker
327 G M H Laboratories operational 3.5 Pharma Cat3 |pipeline
328 |Sabsons Fastners {p) Ltd operational 0.6 Misc Cat2 {Tanker
329 Tridev Spices Pvt, Ltd operational 35 Misc Cat-2  iTanker
330  |Himachal Fiber Ltd. aperativns 36 Textiles/STP | Cat1 |pipeline
Shivalik Steel & Alloys Pvt. Ltd. operational soap
331 {Kamia Organic pvt. Ltd) 4 &noodles Cat2 |pipeline
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operational soap

332 |Kamla Oleo Pvt. Ltd. 25 &noodles Cat2 |pipeline
333  [Captab Biotec-ll operational 4 Pharma Cat3 |{Tanker
334  |Alliance India -1l (Hill Top) operational 10 Soap Cat2 [Pipeline

Rieke Packaging India Pvt. Ltd. { . chemical/cle

- operational

335 Lion Care Products Pvt. Ltd.) 25 aner Cat2 |Tanker
336 Naina Enterprises-Gullarwala operaticnal 2 Misc Cat2 |Tanker
337 M Rauf Enterprises-I operational 2 Misc Cat2 [Tanker
338 |M Rauf Enterprises-il operational 1.8 Misc Cat2 |Tanker
339 Vinca Life Sceience operational 5 Pharma Cat3 |PIPELINE
340  |Noel Pharma -ill Judikalan operational 7.5 Pharma Cat3 |Tanker
341  jAeon Polymers -tharmajri operational 1 STP Cat-1 [Tanker
342 Laj Motors operational 0.5 STP Cat-1 {Tanker
343 Medwor Pharma operational 3 Pharma Cat3 |Tanker
344 |Super Trading operational 5 Misc Cat2 [Tanker
345 Gulshan Trading Co. operational 1.8 Misc Cat2 |Tanker
346  |GMP Technical Solutions Pvt. Ltd.-l opgratignal 15 STP Cat-1 |Tanker
347 |GMP Technical Solutions Bvt, Ltd.-11 |°Perational 5 STP Cat-1 |Tanker
348 Balaji Trading Co. -swarajmajra operational 4.5 Misc Cat2 |Tanker
349 Kamal Enterprises operational 5 Misc Cat2 |Tanker
350 DSR Lifecare-Guliarwala operational 5 Pharma Cat3 {Tanker
351  [Agricides India operational 0.2 Chemical Cat-2 |Tanker
352  |Altop Healthcare operational 0.1 Pharma Cat3 {Tenker
353  |Vidya Nutraceucals Pvt, Ltd. operational 5 Pharma Cat3 |Tanker
354 Supereme Engravours operational 3.5 Misc Cat2 |Tanker
355 Cyper Pharma operational 5.7 Pharma Cat3 |Tanker
356 [Neha Enterprises operational 5 Misc Cat2 |Tanker
357 |AKEnterprises operational 5 Misc Cat2 {Tanker
358 |Anrose Pharma operational 6 Pharma Cat3 [Tanker
355 Alliance Farmulation -3harmajri operational 2.5 Pharma Cat 3 |pipsline
360 [MBP Pharmaceutical Pvt, Ltd. operational 3 Pharma Cat3 |Tanker

Biomatrix Research Laboratories ,
361 Pvt. Ltd operational 2 Pharma Cat3 |Tanker
362 3 Generations operational 3 Chemical Cat2 |(Tanker
363 Shivani Formulation-Sai Road operational 0.88 Pharma Cat3 |Tanker
364 Him Trading Co. operational 0.8 Misc Cat2 |[Tanker
365  {Ojh Herbal Pvt. Ltd operational 41 cosmetics Cat2 |Tanker

Verax Life Sceience Pvt. Ltd .
366 (Trimurti Vegoils Pvt. Ltd) GRETALeA 2 Pharma Cat3 |[Tanker
367  {Shri Ram International operational 1.5 STP Cat1l |Tanker
368 Lyra Laboratories (P) Ltd. operational 0.5 Pharma Cat3 |Tanker
369 Cosmic Industries operational 1 Cosmetics Cat2 |Tanker
370 Rumy Life Sceince operational 1.1 Pharma Cat3 {Tanker
371 Harman Bawa Pvt, Ltd. Closed 0.8 Misc Cat-2  |Tanker
372 Unital Formulation operational 5 Pharma Cat3 |Tanker
373 G.N. Laminates operational 0.5 Misc Cat-2  [Tanker

Arora Herbal Beauty Products Pvt. .
374 |utd operationsl 0.1 5TP Cat1 |Tanker
375 S.K.Trading Co. operational 2.1 Misc Cat-2  |Tenker
376  |Asha Coorp. operational 0.5 Chemicai Cat-2  |Tanker
377 |} Clinternational operational 2.6 Misc Cat-2  [Tanker
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operational

378  |Aishwarya Lifesceince -Lodhimajra 40 Pharma Cat3  ([Tanker
379  |Affy Pharma Pvt. Ltd. Closed 4.7 Pharma Cat3 {Tanker
380  |Indoco Remedies-iil operational 50 Pharma Cat3 |[Pipeline
381 _|Ajay Ferti-Chem (Bombay) Pvt, Ltd. |°Pe"ational 5.6 Chemical Cat2  |Tanker
382 VMT Spining Co. Ltd, aperaticnal 70 STP Cat1 |Pipeline
383 Signum Electrowave operational 60 Misc Cat2 {Pipe line
384 Kanha Biogenetic Laboratory operational 5 Pharma Cat3 {Pipeline
385 Cortex Medical Inc operational 5 pharma Cat3 |Tanker
386 |Polestar Power Industries operational 1.2 pharma Cat3 |Tanker
Closed
387  |Bansal Starch and Foods Pvt. Ltd. 20 (closed) Food Catl [tanker
388  IShree Raghunath wires operational 1 Misc Cat5 {Tanker
389  |Surya Enviro operational il STP Catl |tanker
390 Raddison Pharmaceuticals operational 5.5 pharma Cat3  |Tanker
391 Hotel MG Regency operational 6 STP Cat1 |[tanker
392 [Vedage Naturals Pvt. Ltd. operational pharma Cat3 |Tanker
393 Macleods Pharmaceuticals Ltd. operational 150 pharma Cat3 |Tanker
394  [Oxalis Lab operational 135 pharma Cat3  |Tanker
. soap &
395 The Cosmetic Operational 10 Detergent Cat2 |Tanker
. s50ap &
396 lJai Bhawani Industries Pvt. Ltd. operations) 4.7 Detergent Cat2 |[Tanker
Shrinivas (Gujrat) Laboratories Pvt. apeiational
397 Ltd. 4 pharma Cat3 |Tanker
) s0ap &
398 Paclean Ventures operational 2.6 Detergent Cat2 |Tanker
399  [Sumati Food operational 2 Food Catl (tanker
400 Montek Biopharma operational 5 pharma Cat3 |Tanker
401 Healcure operationai 1.2 pharma Cat3 |Tanker
402 Modern Appliances Closed 5 (Closed) pharma Cat3 |Tanker
403 Metrocraft operationa! 4.4 pharma Cat3 |Tanker
404 Garg Electronics -1l operational 5 Chemical Cat2 |[Pipeline
405 Scott EDIL Pharmecia Unit -] operational 45 pharma Cat3  [Pipeline
406 |Crius Life Science Pvt. Ltd operational 20 pharma Cat2 |Tanker
Soundrya and prasadhan India Pt . s0ap &
operationai
407 itd. 2.6 Detergent Cat2 |[Tanker
408 [sigma soft gel & Formulations operational 1.7 Pharma Cat3 [IPipeline
409 Abhishek Pharmaceutical operational 2.5 pharma Cat3  iTanker
410 Radiant Casting Pvt. Ltd operational 8 STP Cat1 |Pipeline
Livguard Batteries Pvt. Ltd.(Vave operational
411 India Energy Solutions pvt. Ltd) 65 Misc. CAT5 |Tanker
412 ‘Associated Biotech operational 10 pharma Cat3 |Tanker
413 Mas Pharma Chem operationat 3 Pharma Cat3 |Tanker
414 Two star trading co. operational 5 Misc Cat2 tarker
415 Munix (India} Put, Ltd. operational 40 Misc. CATS5 |[Tanker
416 Microturners-V| operational 16 Misc Cat2  [tanker
417 Yuventis Life Sciences operational 1.25 Pharma Cat3 iTanker
418  |GINI & Jonj Ltd operationhal 18.2 STP Catl |tanker
419 . [industrial Waste Management Co. operational 1.3 Misc Cat2  |tanker
4
K (".\ 5%%%"@




N\ 5/?“/

Richfeel Health and beauty Pvt, Ltd- ) soap &
operational

420 I 5 Detergent Cat2 [Tanker
421 Yash Fans & Appliances Ltd operational 5 Misc CAT5 |Tanker
422 Pidilite industries itd -Iv operational 10 Misc, Cat2 {Tanker
423 Logos Pharma operational 5 Pharma Cat3 |Tanker
424 Emmbros Automotives Pvt. Ltd operationa! 10 STP Catl |Pipeline
425  |Sri Ram Healthcare {p) Ltd -If operational 5 pharma Cat3 |Tanker

. soap &
426 lZoya Herboceuticals operational 5 Detergent Cat2 |Tanker
427 Nihal Healthcare operational 1.5 pharma Cat3 [Pipeline
428 Brooklyn Himalayan Hospital operational 7.5 STP Cat1 [tanker
429 Aptar Pharma Indiz Pvt. Ltd Closed 10 {closed) STP Catl (tanker
430  |AREngravour operational 5 Misc Cat2  |tanker
431  [Stylo Tableware operational 5 STP Catl |tanker
432 Pinacle Lifesceince Pvt, Ltd operational 14.5 pharma Cat3 iTanker
433 |Tasmed India Pvt. Ltd operationa! 5 Pharma Cat3 |Pipeline
434 {Black Smith Metal Works operational 5 Misc Cat5 |Tanker
435 Divyadhan Consultant Pvt. Ltd operational 10 Misc Cat2 |Pipeline
436 Plena Remedies operational 5 pharma Cat3 |Tanker
437 IVM Pharmacia operational 5 Pharma Cat3 [Pipeline
438  |Wincure Pharma operational 0.5 Pharma Cat3 {Tanker
439 [Tiruvision Medicare operational 3 Pharma Cat3 [Tanker

) soap &
440 Him Corp Bperational 1.5 Detergent Cat2 {Tanker
441 _ |Govind Gopal LPG Industries Ltd  |°Perational 5 Misc Cat2  |Tanker
442 Dabyr India Ltd- Manpura operational 400 Misc Cat2 (Tanker
443 Navkar Life Science operational 8 Pharma Cat3 |Tanker
444 Manjushree Technopach Limited operational 30 Misc Cat2 |Pipeline
445 Ultra Drugs Pvt. Ltd-1! {Katha) operational 5 Pharma Cat3 ITanker
446 AVN Footsteps operational 2 cosmetics Cat2 |Tanker
447 |Indogreen Plastic Technologies-il ERERANENS! 9 cosmetics Cat2 (Tanker
448  [sarika Industries Pvt. Ltd. operational 1.5 Misc Cat5 [Tanker

. soap &
449 Diversey India Hygiene Limited qpetationg] 26 Detergent Cat2 |Tanker
450 Winner Nippon Leatherette Pvt. Ltd Operational 5 STP Cat1l Jtanker
451 DS Drinks and Beverages Put. Ltd. PP RIRIE] 204 Food Cat1 |pipeline

. soap &
452 N.G. ElectroProducts Pvt. Ltd.-l| gperationsl 1.3 Detergent Cat2 |Tanker
453 Balaji International operational 0.7 STP Catl ltanker
454 [Glorious Life Sceince operational 1.4 Pharma Cat3 |[Tanker

Navkriti Builders Pvt. Ltd (Hotel .
455 |Sarovar Portico) eperatianal 20 STP Cat1  |Pipeline
456 Eastman Auto Power Ltd-I| operational 50 Misc, Cat.5  [Tanker
457 Perfect Packaging operational 20 Misc. Cat.5 |Tanker
458 Beta Drugs Limited operational 2 Pharma Cat3 [Tanker
459 K.N. Papers & Packages operational 1.1 Paper Catl |Tanker
460 Shivani Pharmaceuticals operational 1 Pharma Cat3 |[Tanker
461  [IM Healthcare Pvt. Ltd operational 3 Food Catl ({Tanker
462 lJasco Paper Products Operational 2 STP Cat1 |[tanker ‘J
s, o



Gupta Property Developers Pvt. —
463 LTD. 40 STP Catl |Pipeline
464 [Pharminox Laboratories operational 5 Pharma Cat3 jTanker
465 Auriga Research Pvt, Ltd. operational 10 Chemical Cat2 |Tanker
Morepen Laboratories Ltd- ——
466 Parwanoo 72 Pharma Cat3 [Tanker
467  |Ailkind Healthcare -li operational 25 Pharma Cat3 |Tanker
468  [Pivot Fabrique HP operational 2 Chemical Cat2 |Tanker
469  |Amster Labs i) operational 2.80 Pharma -Cat3  |[Tanker
470 Him QOverseas operational 0.60 Misc. Cat.5 [Tanker
Chembond Chemicals Ltd. operational Category-
471 1 Chemical 2 Tanker
Manikaran Enterprises SpeFational Category-
472 2.2 Misc. 2 Tanker
SHRI RAMESTH INDUSTRY PVT.LTD. S Category-
473 4.3 Pharma 3 Tanker
Shiva Biogenetic Laboratories Pyt . Category-
474 Ltd Hperatio| 8.4|Pharma 3 Tanker
Shiva Biogenetic Pharmaceutical Pvt . Category-
475 g EperaRANa| 3|Pharma |3 Tanker
. Category-
476 Birla Textiles Unit-2 Besratiendl 1000{textile 1 Pipeline
cperational Category-
477 Asian Pharma 9.6/Pharma 3 Tanker
. Category-
478  |Sunshine Industries aperational 1.6{Pharma 2 Tanker
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Table-1(Discharge point of CETP at River Sirsa)
Sr. No. Parameter Name Result Permissible Limit | Remark/Result
Analysis
1. Nitrate-N 0.00 mg/L 10 Within Limit
2. Fluoride 0.166 mg/L 2 Within Limit
3. Phenolic Compounds 0.00 mg/l. 1 Within Limit
{as CBH50H)
4. Ammonical Nitrogen 1.00 mg/L 50 Within Limit
5. pH 7.48 6-9 Within Limit
8. BOD 20.0 mg/L 30 Within Limit
7. Qit and Grease 0.0 mg/L 10 Within Limit
8. Total KJELDAHL-N 1.4 mg/L 50 Within Limit
9. Total Phosphate (.36 mg/L 5 - Within Limit
10. TSS 22.4 mg/L. 100 Within Limit
1. COD 176.0 mg/L 250 Within Limit
12. Cadmium 0.00 mg/L 0.05 Within Limit
13. Trivalent Chromium 0.00 mg/L 2 Within Limit
14. fran 0.240 mg/L 3 Within Limit
15. Manganese 0.00 mg/L 2 Within Limit
16. Copper 0.062 mg/L 3 Within Limit
17. Selenium 0.00 mg/L 0.05 Within Limit
18. Sulphides 0.00 mg/L 2 Within Limit
16. FDS 1262.5 mg/L 2100 Within Limit
20. Nickel 0.0 mg/L 3 Within Limit
21 Hexavalent Chromium 0.00 mg/L 0.1 Within Limit
22. Lead 0.00 mg/L 0.1 Within Limit
23. Sulphate 82.0 mg/L 1000 Within Limit
24, Chloride 109.89 mg/L 1000 Within Limit
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Table-2 (Winsome Textile Limited)

Sr. No. | Parameter Sampling CAT-l discharged to CETP
Name Point
Result Permissible Remark/Result
Limit Analysis
CETP inlet
Norms
1. pH 7.32 6.0-9.0 Within limit
2. BOD 140 mg/! 300 mg/l Within limit
3. Sulphides 0.32 mg/l 5 mg/l Within limit
4. Phenolic 0.00 mg/l 5 mg/l Within fimit
Compounds
5. Ammonical 11.2 mg/l 50 mg/l Within fimit
Nitrogen
6. Total Chromium | 0.00 mg/I 2 mg/l Within limit
7. TSS 29.2 myg/l 250 my/l Within limit
8. TDS 10156.83 2100 mg/l Within limit
mg/l
9. Oil & Grease 1.04 mg/l 15 mg/l Within limit
g\
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Table-2 (Winsome Textile Limited)

Sr. No. | Parameter Sampling CAT-lV discharged to CETP
Name Point
Result Permissible Limit | Remark/Result
CETP inlet Norms | Analysis
1. pH 7.05 6.0-9.0 Within limit
2. BOD 22.0 mg/l ' 350 mg/l Within limit
3 Oil & Grease 0.88 mg/i 15 mg/l Within limit
4, Sulphides 0.0 mg/l 5 mgl/l Within fimit
5. Phenolic 0.00 mg/! 5 mg/l Within limit
Compounds
6. Ammonical 1.4 mg/| 50 mg/l Within fimit
Nitrogen
7. TSS 34.8 mg/l 250 mg/l Within limit
8. COD 96.0 mg/l | 1000 mg/i Within limit
9. TDS 4372.66 mg/l | 2100 my/l Above limit
10. | Total Chromium | 0.00 mg/I 2 Within limit
Vb
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Table-2 (Auro Textile-f)

Sr. No. Parameter Sampling | CAT-l discharged to CETP
Name Point
Result Permissible Limit | Remark/Resuit
CETP inlet Norms | Analysis
1. pH 6.01 6.0-9.0 Within limit
2, BOD 310.0 mg/i | 350 mg/l Within limit
3. Oil & Grease 1.52 mg/l 15 mg/l Within limit
4. Phenolic 0.00 mgft 5 mg/l Within limit
Compounds
5 Ammonical 8.4 mg/l 50 mg/ Within limit
Nitrogen
6. TSS 37.4 mg/l 250 mg/l Within limit
7. CcoD 680.0 mg/l | 1000 mg/l Within limit
8. TDS 690.12 mg/l | 2100 mg/l Within limit
9. Sulphides 0.96 mg/l 5 mg/l Within limit
10. Total Chromium | 0.00 mg/i 2 mg/l Within limit
W
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Table-2 (Auro Textile-l}

Sr. No. Parameter Sampling | CAT-l discharged to CETP
Name Point
Result Permissible Limit Remark/Result
CETP inlet Norms Analysis

1. pH 7.31 6.0-9.0 Within limit
2 BOD . 112.0 mg/l | 350 mg/l Within limit
3. Oil & Grease 0.96 mg/l 15 mg/i Within limit
4. Sulphides 0.00 mg/i 5 mg/l Within limit
5. Phenolic 0.00 mg/l 5 mg/l Within limit

Compounds
6. Ammonical 4.2 mg/l 50 mg/l Within limit

Nitrogen
[ Total Chromium | 0.00 mg/I 2 mg/! Within limit
8. 1SS 74.6 myg/l 250 mg/l Within limit
9. COoD 248.0 mg/l | 100 mg/l Within limit
10. TDS 634.03 mg/l | 2100 mg/l Within limit
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Table-2 (Auro Dyeing-l)

Auro Dyeing Sampling | CAT-l discharged to CETP
Point
Sr. No. | Parameter Result Permissible Limit | Remark/Result

Name CETP inlet Norms | Analysis
1. pH 6.6 6.0-9.0 Within limit
p4 BOD 220.0 mg/l | 350 mg/l Within limit
3. Oil & Grease 1.12 mg/l 15 mgl/l Within limit
4. Sulphides 0.32 mg/| 5 mg/l Within limit
5. Ammonical 9.8 mg/l 50 mg/l Within fimit

Nitrogen
6. Total Chromium | 0.00 mg/l 2 mg/l Within limit
7. TSS 31.7 mg/l 250 myg/l Within limit
8. COD 448.0 mg/l | 1000 mg/l Within limit
9. TDS 854.22 mg/l | 2100 mg/} Within limit
10. | Phenolic 0.00 mg!/l 5 mg/l Within limit

Compounds

i
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Sr.NgName of Unit Address of Unit Sampling point Date of Report |pll  |Total Chemical  |Biochemical |FIIS Oil&  |Compliance
collection No 68 Sus.pended Oxygen Oxygen 2100 mg/i Grease 15 w.r.t. CETP
Solid Demand Demand 350 mg/l )
250mel 1000 mp [mgn inlet norms

1 Anand Zippers Pvt Ltd VilL Dharampur, Tehsil Baddi Distt Solan Hfol of ETP (discharge to 31.07.2021 483 7.23 58 164 30 1280 NIL  [Within limit
CETP)

2 Heal kraft Pharma Unit-2 Plot No 135-C EPIP Phase-|, Jharmajri {Fol of ETP (discharge to 29.07.2021 407 7.18 32 104 20 1066 NIl within limit
CETP)

3 Medicef pharmaceuticals Plot no 28-29 EFIP-1 tharmajri Tehsil biFol of ETP {discharge to 29.07.2021 388 7.8 62.2 316 a2 1270 Within limit
CETP)

a4 Scott Edil Pharmacia Ltd. Plot No 56 EPIP Phase I Jharmajri Fol of ETP (discharge to 20.07.2021 387 | 7.68 476 140 22 1836 NiL  fwithin fimit
CETP)

5 Shimla Chemical Pvi. Lid., Uml-If  |Plot No 45 DIC Baddi Callection tank discharge to|31.07.2021 487 | 6.48 82 320 54 770 0.16  |within limit
CETP)

G IndChemic Health Specialities Pvt Ltd Vill Thana Tehsil Baddi Dist Sodan HP . Fol of ETP curn STP 31.07.2021 470 7.76 75 120 30 1284 (.16 [Within fimit
{discharge to CETP)

7 Alive Health Care Plot N. 123, HESIDC, Baddi. Fol discharge to CETP 31.07.2021 442 7.16 72 364 148 1264 . Within limit

8 Alenger Medical System Plot No 193, First Floor, HPSIDC Baddi Te discharge to CETP 320.07.2021 438 7.68 48 160 44 376 0.12  JWithin limit

] Czar Faucets Litd Village BhatoliKalan Tehsil Baddi Distt SoljFgl of £TP {discharge to 29.07.2021 389 7.34 89 320 78 1466 0.24  [Within limit
CETP}

10 |NG Eleetro Products Pvt. Ltd Plot Ne. 36 1TIMUDA Ind Area BhatolikalgFol discharge to CETP 29.07.2021 366 648 108 480 320 2062 0.68 [Within limit

11 jHiges Healthcare Village Bhatolikalan Tehsil Baddi Distt SolgFo! discharge to CETP 29.07.2021 361§ 6.96 60.4 380 124 840 0.16  |Within limit

12 [Garg Electronics, Unit-11 . Plot No 24 Bhalolikalan Ind Area Baddi 1ol discharge to CETP 29.07.2021 357 71 18.2 160 24 1540 0.16__ [Within limit

13 |Milane Bathroom Fittings Plot No 30 HIMUDA Ind Area Bhatolika| Fol discharge to CETP 29.07.2021 351 7.79 47 340 94 1870 0.24  [Within limit

14 |Asian Pharma Pvt. Ltd Vill. Katha Collection tank discharge to|29.07.2021 342 7.68 74 360 104 1476 0.28 |Within limit
CETP)

15 Scott Cdil Advance Research Vill Bhatalikatan Tehsil Baddi Distt. Solan|fof discharge to CETP 28.07.2021 330 7.82 78 324 88 1910 0.14 {Withinlimit

16 |Unison Pharmaceuticals Plot No. 124, EPIP Phasc I /harmajri collection tank discharge  }31.07.2021 328 6.1 78 540 160 1470 0.26 |within limit
to CETP

17 [Zeiss Pharmaceuticals Pvt Lid Ptet No 72 EPIP Phase | Jharmajri Fol discharge to CETP 28.07.2021 327 7.34 74 440 164 1558 0.18  |Within limit

18  [Neetar Life Science (Unit-7) Village Bhaulikalan Adjoining Jharmajii EPfpischarge to CETP 28.07.2021 320 | 791 54 264 84 2262 0.26  |Above limit

19 [Wings Biotech Uit -II Plot No 446 EPIP Phase-1 Jharmajn Discharge to CETP 28.07.2021 319 | 7.19 ]7 680 320 860 0.3 |within limit

20 |Huhtamaki PPL Ltd Ajanta Packaging (New Name: Huhtamaki §FQL of ETP 28.07.2021 318 7.19 48 320 98 2260 0.3 ]Above limit

21 jShii Ram Cylinders Vill BhatoliKalan Hill Top Near Jharmajri Discharge to CETP 28.07.2021 317 8.68 54 264 60 1710 0.18 within limit

22 Nectar Lifesciences Lid Formulation § Vil Bhatotikalan Adjoining Jharmajri EPIP [Collection tank discharge to|29.07.2021 306 7.82 102 288 64 2260 0.18 |Above limit
CETP)

23 |SteelBird Hi-Tech India, + P.NC 1L 12&13, EPIP, Phase-Ljhammajri. BlFol of Etp cum STP 28.07.2021 302 7.12 52 104 20 785 NIL  [within fimit

“|{discharge to CETP)

24 |RM Chemicals (P) Lid EPIP-1, Jharmajri, Baddi Fol of Etp (inlet to CETP)  125.07.2021 300 | 712 352 344 120 2415 0.64 _{Above limit

25 [Munix India Pvt. Ltd., Unit-II, Village Nihla Khera, Fol of Etp 23.07.2021 291 [ 712 32 128 18 1236 0.12  |Within limit

26 __[Micro Turncrs Linit VI Vill Hariapur Bhud Tehsil Baddi Disit Soladischarge to CETP Baddi  |21.07.2021 273 | 8.69 64 264 80 2060 0.22 _|Within limit

27 Mahataxmi Spintex Py, Ltd 11881/2 Katha Tehsil Baddi Disli SujFol of Etp 29.07.2021 447 7.4 29 240 26 1466 0.64 |Within limit

28  [Celebrity biopharma Hill top vill panga jharmajri FOL of ETP discharge to 28.07.2021 300 | 812 762 2080 960 1434 6.12 |Above limit
CETP

29  |Metrocraft Bhatolikalan Baddi FOL of E¥P discharge to 29.07.201 343 6.49 176 1640 680 1220 1.86 [Above limit
CETP

30 |indoco Remedies Ltd. Katha Direct discharhe to CETP 29.07.2021 344 7.26 86 840 380 970 0.8 |Abovelimit

31 Indoco Remedies Ltd. (Unit-ili) Katha FOL of ETP discharge to 29.07.2021 345 7.89 286 940 404 1570 1.2 |Above limit
CETP

32 [Charak Pharma Kh No 186/1, 139/3 Katha FOL of ETP discharge to 29.07.2021 346 7.16 86 140 30 870 nil  Jwithin limit
CETP

33  [Pidilite Industries Itd Unit-4 Bhatolikalan Baddi FOL of ETP discharge to 29.07.2021 347 7.2 56 104 24 1120 nil Within limit
CETP




CETP)

34 [Wringley india ltd. Katha Baddi FOL of ETP discharge to 29.07.2021 348 7.06 356 968 460 1074 1.02  |Above limit
CETP

35  [lum Pharmacia Plot No HA Bhatolikalan FOL of ETP discharge to 23.07.2021 349 8,63 335 628 384 1484 0.82 [Above limit
CETP

36 |Panam cylinders Plot No 11 1A Bhatolikalan Collection discharge to 29.07.2021 352 862 ) 262 686 384 1140 0.28 |Above Jimit
CETP )

37 Parasol Laboratories Pvt. Ltd, Plot No 23 Himuda IA Baddi Callection discharge to 29.07.2021 353 8.02 369 1420 684 9384 1.18 |Above limit
CETP

38 R.Kindustries{tasmed india}Pvt Itd Piot no-8 himuda Bhatolikalan Baddi. {FOL of ETP discharge to 29.,07.202% 354 7.22 58 120 24 1124 nil Within limit
CETR

39 |Bhandora arganic products Ltd. jPlot no-26 Himuda Bhatolikalan Baddi|FOL of ETP discharge to 29.07.2021 356 6.28 188 2020 824 2226 2.68 |Above limit
CETP

40  |Sarvotham Remedies Ltd. katha Collection discharge to 29.07.2021 359 7.18 68 320 104 1260 0.18  |Within fimit
CETP

41 Shree Cosmetic Ltd, Katha Baddi FOL of ETP discharpe to 29.07.2021 360 7.18 182 440 124 2260 1.02 |Above limit
CETP

42 |Sylvan Green Vill. Kularhiwala brotiwala Baddi FOL of ETP discharge to 29.07.2021 374 7.64 158 620 240 1620 0.18 |Within limit
CETP

43  |Stylo table ware village kunjhal barotiwala FOL OF STP (inlet to CETP)|28.7.21 295 8.6 146 320 80 1522 .18 [Within limit

44  |Acme life (tech lIp} Plot no 103-105 EPIP -1 FOL OF ETP (inlet to 28.7.21 296 7.85 252 820 224 2310 1.2 |Above limit
CETP}

45 Mfs JSTI Transformer Bhatolikalan Baddi FOL OF ETP cum STP 28.7.21 299 76 106 220 68 1522 nil Within limit

A6 GMH Organics kunjhal barotiwala FOL OF ETP {inlet to 28.7.21 301 5,98 132 620 124 2210 1.2 Within {imit
CETP)

47  |Aqua viate laboratories plot ne 4 kunjhal jharmajri FOL OF ETP (discharge to  |28.7.21 305 713 52 112 24 1110 nit Within limit
CETP)

48 Avenu remedies polt no 7 ia Phase-iv Bhatoilikalan FOL OF ETP {discharge to {29.7.21 355 7.78 67 108 20 1250 nil Within limit
CETP)

48 Aspo pharmaceutical polt no 10 ia Phase-iv Bhatoilikalan FOL OF ETP cum STP 29.7.21 362 7.25 &1 160 28 1478 nil Within limit

50 |Scott Edil pharmacia Plo no 56 £EPIP -1 Baddi FOL OF ETP (discharge to  |29.7.21 287 7.23 £2 320 124 2280 nil Above fimif
CETPF)

51 Alkon formulation piot no 168 |A EPIP jharmmajri FOL OF ETP (discharge to |29.7.21 391 7 69 120 30 1268 nil Within {imit
CETPF)

52 Mile stone unit 8 jharmajri baddi FOL OF ETP (discharge to |30.7.21 413 7.89 82 340 84 2610 0.38 |Above limit
CETP)

53  jSanshul engineer P.No 114 EPIP -l engineers Collection tank to CETP 28.7.21 322 8.37 124 440 88 2330 0.12 |Above limit

54  |indogreen plastic technologies Kh.no 12 Katha Baddi FOL of ETP 20.7.21 339 71 626 1200 480 1520 1.4  |Above limit

55 Glt industries Plot no 8 EPIP-I Jharmaijri Baddi Caoltectrion tank toa CETP  {28.7.21 316 7.88 184 380 128 2420 0.18 jAbove limit

56 SV Hd unit-1l Hill Top Jharmajri Baddi FOL of ETP cum STP 28.7.21 329 7.78 208 364 a8 1464 0.16  fwithin limit

57 |Curetech Skincare Plot No -34 Phase-1V Bhatolikalan Baddfinal cutlet of ETP 28.7.21 335 6.76 336 2200 640 828 3.12 |Above limit

58 |Mediwelt Biotech Bhatolikalan Baddi final outlet of ETP 29.7.21 336 8.38 267 880 400 1628 1.43 |Above limit

59 |Kingston Aqua Industries Plot -3 Himuda Flats Bhatolikalan final outlet of ETP 29.7.21 334 7.86 236 440 104 2282 0.12  |Above limit

60 |Montek Biopharma 45 |A Baddi FOL of ETP 29.7.21 337 8.38 176 820 380 1420 023 ]Above limit

61 |Osper formiulation Pot no 134 B ERIP - Jharmajr! FOL OF ETP (discharge fo |28 7.21 315 75 79 200 68 1480 0.12  {Within limit
CETP)

62  |Lotus herbal color cosmatics Pot no 80B EPIP - Jharmajri FOL discharge to CETP) 28.7.21 325 7.39 262 2040 820 1118 2.1 jAbove limit

63 M/s Rescuers Life Science Lid Plot no 131-132 EPIP-1 Jharmajri FOL OF ETP (discharge to  |28.7.21 314 7.39 68 188 62 980 0.12  |Within fimit
CETP)

64 Sun Pharma Barotiwala baddi final cutlet of ETP 28.7.21 287 7.98 134 320 84 2010 1.2 |Within limit

65 VENUS REMEDIES Hill top ind estate EPIF -| Baddi FOL OF ETP (discharge to }28.7.21 298 7.14 152 640 220 2380 0.46 |Above limit

. CETP) ¢

66 {Hindustan unilever Hill top |A Bhatolikalan FOL OF ETP (discharge to  [28.7.21 308 712 62 188 48 1264 Q.12 |Within limit
CETP)

67 Gopal life science unit-2 Hiil top ind estate near jharmajri FOL CF ETP (discharge to  |28.7.21 307 7.78 72 204 76 1120 0.16  |Within limit
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68 Plane remedies plot no 17 HPSIDC baddi FOL OF ETP (discharge to  129.7.21 332 79 16 404 120 2184 0.14  [Within limit
CETP)

69 [Colgate palmelive india jharmajri baddi discharge to CETP 28.7.21 324 7.1 62 140 20 1476 Nil  [Within limit

70 |Aliance india unit-ii EPIP Exp Bhatolikalan FOL OF ETP (discharge to  }28.7.21 31 7.62 88 200 76 1420 0.2  |Wwithin limit
CETP)

71 Temple packaging bhatolikalan baddi collectiuon tank to cetp 28.7.21 321 7.14 684 1280 384 1850 3.8 |Above limit

72 Admac Lifescience Plot no 107-A EPIP -l Jharmajri Baddi |FOL OF ETP (discharge to  |28.7.21 312 7.32 76 260 94 1080 0.24 |Within limit
CETP)

73 |Amster lab unit-ii Hill top bhatolikalan FOL OF ETP (discharge 1o [28.7.21 310 7.62 272 2100 1060 2434 4,82 jAbove limit
CETP)

74 Unichem |laboratories unit-1 bhatolikalan FOL OF ETP (discharge 1o |28.7.21 331 7.16 76 104 20 984 nil Within limit
CETP)

75  [wockhard kunjhal barotiwala FOL OF ETP (discharge {0 |28.7.21 304 7.78 42 104 26 1480 006 |Within limit
CETP)

76 |Gogia flavours & fragrances jharmajri baddi FOL OF ETP (discharge to |28.7.21 303 8.22 152 384 120 980 0.46 |Within limit
CETP)

77 |Saundrya prasadhan Jharmajri baddi FOL OF ETP (discharge to  [28.7.21 313 7.58 108 380 120 2240 0.28 |Above limit
CETP)

78 |Yash appliances Katha baddi FOL OF ETP (discharge to  [28.7.21 340 7.16 526 1280 488 1420 1.12 |Above limit
CETP)

79 |hesa pharema bhatolikatan baddi collectiuon tank to cetp 29.7.21 333 6.78 136 940 220 984 0.24 |Within limit

80 |GMHLABC Bhatolikaisan baddi FOL OF ETP (discharge to |28.7.21 338 8 286 2860 1280 1540 218 |Above limit
CETP)

81 Ayurvet Katha badddi FOL OF ETP (discharge to  |29.7.21 341 7.16 66 94 18 820 nit Within limit
CETP)

82 Woackhardt Itd kunjhal barctiwala FOL OF ETP (discharge to  j20.7.21 254 B6.74 788 240 88 1820 0.2 Within limit
CETR)

83 M/s P& G Home products Katha baddi FOL OF ETP (discharge tc [20.7.21 255 7.35 282 % 12 2304 0.11 [Above limit
CETP)

84  tAcme life (tech lip) LLP Jharmajri Baddi FOL OF ETP (discharge to [20.7.21 256 7.33 15386 824 184 2250 0.62 |Above fimit
CETP)

85 [Sun Pharma Hill top Bhatolikalan Baddi FOL OF £ETP {discharge to  [20.7.21 257 7.09 309 820 174 3170 1.26 |Above limit
CETP)

86 [Nectar lifesciences ltd unit-ll Hill top Bhatolikalan Baddi FOL OF ETP {discharge to |20.7.21 258 7.67 16.7 880 380 2817 1.06 |Above limit
CETP)

87 Innova Caplab Itd Hill top Bhatolikalan Baddi FOL OF £TP {discharge to [20.7.21 259 6.81 7149.86 1240 444 2750 1.28 |Above limit
CETP)

88  [Scott Edil pharmacia EPIP-{ Jharmajri FOL OF ETP (discharge to |20.7.21 260 7.41 27.6 640 220 936 0.22  |Within limit
CETP)

89 |Loreal india pvt Itd ERIP Phase-| Jharmajri FOL OF ETP {(discharge to |20.7.21 261 7.13 101.4 1280 600 2420 1.1 |Above limit

. CETP) ;

a0 Winsome Textile Industries Sai Road Tchsil Baddi Discharge to CETP Category | |20.7.2021 262 7.67 472 116 26 R’R7 o Above limit

91  [Winsome Textile lndustries Sai Road Tehsil Baddi Discharge to CE1P Category  [20.7.2021 203 7.03 89.9 168 22 4832 a Above limit
3% i

g2  |M/S Sara Texule Lid VPO Bhatian final outlet of ETP cum STP  |21.7.2021 264 778 17 120 26 i812 Nil Within limit

63 |Siddhartha Super Spinning Mills Ltd |Village Nihal Khera, Nalagarh FOL of TP cum STP 21.7.2021 285 7.81 15.6 84 12 1450 Nil Within linnit

g4 Aure Textle Unii-1 Sai Road Tehsil Baddi Discharge to CETP baddi 21.7.2021 266 218 316, 98 1161 3 iS Above limit

g5 Aure Textile Unit-1 Sat Road Tehsil Baddi FOL of ETP after RO 2§.7.2021 267 8.19 4 H 330 0.16  |Within limit
(Recvele)

96 |Auro Dycing Unit-1 Sai Road Tchsil Baddi Discharge to CETP Baddi 21.7.2021 268 7.64 54.2 188 62 920 - Above limit
Catepory ]

97  |Auro Textile Unit-I1 Sai Road Tehsil Baddi Discharge to CETP Baddi 21.7.2021 269 7.07 69.4 940 320 804 - Above limit
Catepory-1.

S8 Elfin Drugs Pvt. Led Village Bersam, Nalagarh FOL of ETP cum STP. 21.7.2021 270 7.04 225 264 84 650 0.14  |above limit

99  |Onyx Biotech Pvt. Ltd Village saini majra, Nalagarh FOL of STP 21.7.2021 271 8.06 46.8 280 94 920 0.16 | Within limit

100 [Macleods Pharmaceutical Ltd Village Theda, Nalagarh Discharge to CETP 21.7.2021 272 7.78 87.5 950 320 2062 0.86 | Within limit

101 [Morepen Laboratorics Ltd Village Thana, Nalagarh Discharge to CETP 21.7.2021 275 7.67 9.3 64 8 438 Nil Within fimit

102 |iohnson & Johnson Village Bhatolikaian, Baddi Discharge to CETP 21.7.2021 276 7.04 158 268 58 3840 0.44 Above limit
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103 [Panacea Biotech Village Bhud, Baddi, FOL Discharge to CETP 21,7.2021 277 6.88 160.4 780 280 2740 044  |Above limit

104 |Kandhan Beverages Pvt. Lid., Village Katha, Baddi Final outlet of ETP Discharge {12.7.2021 223 7.34 515 372 78 1494.8 1.82  |Within limit
to CETP

105 {Creen Lam Indusiries 1.rd Panjhera Nakagrh finatt outlet of ETP cum STP  |13.07.2021% 238 7.61 39 8 2 595 Nil Within limit

106 [Green Lam Industries Ltd Panjhera, Nakagrh observatory welf near ETP 13.07.2021 239 8.16 14.7 12 1 294 Nit Within limit

107 |Yash Appliances Plot No 04 & 06, Behind Coca Cola, Katha jFOL of ETP discharge to 29.07.2021 364 71 384 1280 320
CETP

108 |Signam Electrowave Piot no 7 DIC IA abddi FOL of ETP discharge to 20.07.2021 247 7.21 87.8 260 58 2219 0.18 Above fimit
CETP

109 [Hetro Lab Unit-1 kalyanpur Baddi FOL of ETP discharge to 20.07.2021 248 6.22 136 8284 278 2610 0.26 Above limit
CETPR

110 ([Hetro Lab Unit-ll kalyanpur Baddi FOL of ETP discharge to 20.07.2021 249 6.03 583 1480 620 2670 12 Above limit
CETP

111 |Jupiter international itd. katha Baddi FOL of ETP discharge to 20.07.2021 250 6.58 13.4 64 12 1608 0.1 Within limit
CETP

112 [Jupiter Sclar power Ltd. katha Baddi FOL of ETP discharge to 20.07.2021 251 6.33 27.8 94 i8 3320 0.14 Above limit
CETP

113 |Mac Enterprises pvt. Ltd. katha Baddi FOL of ETP discharge to 20.07.2021 252 7.17 179.2 340 120 1137 0.26 Within limit
CETP

114 |Eastman power ltd. Bated Barotiwala FOL of ETP discharge to 20.072.2021 253 8 72.8 540 184 1757 within limit
CETP

115 |Immacule life Science Thaehwal Ropar Road Nalagarh FOL of ETP 4.02.2021 1060 | 8.36 19 52 10 757.4 . Within limit

116 |life vision healthcare Plot no140 EP1 phase _} iharmajri BaddlFOL of ETP discharge to 29.07.2021 a75 63 243 2024 640 1006 0.8 AbiGve it
CETP

117 (tive Well healthcare Pl. No 90A-1 EPIP phase-i Jharmajri Badstorage tank to CETOP 29.07.2021 376 6.47 358 580 204 1206 0.6 Within fimit

118 |Innova Captab EPIP phase-| Jharmajri Baddi FOL of ETP discharge to 29.07.2021 377 6.47 180 610 228 2306 0.6 Above limit
CETP

119 (Captab Biotech Unit-ll EPIP phase-1 harmajri Baddi FOL of ETP discharge to 29.07.2021 378 2.78 146 580 224 1860 0.6 Within fimit
CETP

120 |Xcell labs 146 EPIP phase-1 Jharmajri Baddi FOL of ETP discharge to 29,07.2021 379 6.13 526 6240 1480 1530 0.6 Above limit
CETP

121 |Alpha praducts Kh.No 171/1 bhatolikalan Baddi FOL of ETP discharge to 29.07.2021 380 6.8 190 2000 620 960 0.48 Above limit
CETP

122 |Unix biotech Pvt. Ltd Pl.NG 27 EPIP Baddi FOL of ETP discharge to 29.07.2021 381 6.7 205 2240 840 1460 1.12 Above limit
CETP

123 |Nihal Healthcare Plot nQ 33 EPIP Baddi FOL of STP 29.07.2021 382 6.82 75 220 62 860 0.14 Above limit

124 |Axiom Contrals Ltd. PLno 2-Hl| Epip Baddi FOL of ETP 29.07.2021 333 5.92 85 200 58 1660 0.1 Above limit

125 {Pee Ess Dishnet Pvt. Ltd PLNo-B4 EPIP Baddi FOL of ETP discharge to 29.07.2021 384 6.92 84 340 88 982 0.14 Within imit
CETP

126 jSmilax healthcare Pvt. Ltd. Piot no -EPIP Phase-| Jharmajri FOL of ETP discharge to 29.07.2021 288 1.45 122 424 180 1510 o1 within imit
CETP

127 {M/s Krypton Pharmaceutical plot no 69,EFIF-1 Jharmajri FOL OF ETP (discharge to  [29.7.21 389 6.18 122 1460 620 1850 14 Above limit
CETP}

128 {Aeon polymer plot no -80,EPiP-| Jharmajri FOL OF ETP {discharge to 29.7.21 392 7.89 212 960 340 2436 0.34 Above limit
CETP)

129 jManjushree Technopack Itd plot no -70,71,EPIP- Jharmajri storage tank to cetp 29.7.21 390 7.58 342 380 124 1378 0.28 Atove limit

130 ]M/s Shriram healthcare unit4  [plot no -81,EPIP-1 Jharmaijri FOL OF ETF (discharge to  §29.7.21 393 6.89 212 960 340 2436 0.34 Above limit
CETP)

131 {Crest life science plot no -127-128 EPIP-1 tharmajri FOL OF ET? {discharge to 29.7.21 394 7.29 122 260 80 1106 0.14 Within limit
CETP)

132 icrest tropical pvt Itd plot no -81 ¢,EPIP-1 Jharmajri FOL OF ETP {discharge to 29.7.21 395 7.27 640 1360 580 2206 0.48 Above limit
CETP)
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133 |AAR GEE Formulaticn plot no -123,EPIP-1 FOL OF ETP (dischargeto  {29.7.21 397 6.94 520 2020 840 1346 0.48 Above limit
CETP)
124 |Alliance formulation plot no -30-31-32 EPIP-| FOL OF ETP {discharge to  {29.7.21 398 7.34 73 220 40 1255 nil Within limit
CETP)
135 |Torque pharmaceutical pvt ltd plot no -13B-14,EPIP-| FOL OF ETP {discharge to 29.7.21 400 4.34 208 1420 440 1346 NiL Above limit
CETP)
136 {Symbiotic Drugs & diabetic care |plotno -35,EPIP-1 FOL OF ETP (discharge to  |29.7.21 401 6.14 312 880 320 1602 0.12 Above limit
p Itd CETP)
137 |Wipro Enterprises pvt itd unit-i  |piot no -87.ERIP-I FQL OF ETP {discharge to  |29.7.21 402 7.02 212 120 26 1562 nil Within limit
CETP)
138 |Indogreen plastic technologies  [Kno 12 katha Baddi FOL Of ETP {dischargeto  |29.7.21 339 71 626 1200 480 1520 1.4 Abave limit
CETP)
139 jKahna Biogenotic plot no 1€ EPIP-1 jharmajri FOL OF ETP {dischargeto  {29.7.21 403 7.78 312 432 160 1450 nil Above limit
CETP)
140 [Sobhagia cothing co plot nc 6&8 EFIP- Jharmajri FOL OF ETP {dischargetc  {29.7.21 404 7.4% 142 384 140 1250 0.16 Witk st
CETP)
141 |Raddison Pharmaceutical plot no 53,EPIP-1 Jharmajri FOL OF ETP (dischargeto  [29.7.21 406 7.67 92 184 48 1020 0.12 Within limit
CETP)
142 |Radiant casting plat no 288,EPIP-1 Tharmajri FOL OF ETP (dischargeto  |29.7.21 408 4.27 92 340 68 1123 0.24 Above limit
CETP)
143 FOL of ETP discharge to ABSVEli
LSS LSS Industries, Kh. 137/1, Behind Coca Cola, Katha, CETP 29.07.2021 363 6.18 182 2140 324 1860 0.82
144 FOL of ETP discharge to .
Yash Appliances Plot No 04 & 06, Behind Coca Cola, Katha [CETP 29.07.2021 364 7.1 384 1280 320 1420 0.82 Above limit
145 ) FOL of ETP discharge to .
Volcano Electrical Industries Plot No 37, Himuda 1A Baddi CETP 29.07.2021 /e 1721 a14 1840 820 1133 0.82 Above limit
146 FOL of ETP discharge to Within limit
Blue¢ Heaven Cosmatics Pvt, Ltd HPSIDC Baddi CETP 29.07.2021 370 6 86 152 540 160 880 0.28
] FOL of ETP discharge to Within Hmit
Healer Lab, Unit-11 Plot no.33, HESIDC Extn. Baddi CETP 29.07.2021 37 7.18 210 380 164 1475 0.12
148 FOL of ETP discharge to Within limit
Marine Life Scicnces Plot no 30, HPSIDC Exm. Budd CETP 29.07.2021 372 7.9 292 480 224 1456 0.16
149 FOL of TP discharge to R
Dr Sabharwal Wound care Unit4]|Butanwala Barotiwal, Baddi CETP 30.07.2021 a16 | 767| 108 220 56 1130 gup |  Ythiolimit
150 FOL of ETP discharge 1o Within limit
Hindustan Unilever Ltd Balyana, Barotiwala (HIP 30.07.2021 417 7.06 68 120 26 1410 il
151 : FOL ol $TP discharge to T
Pinetree Packaging Pvi Led Timber Depot, Katha, Baddi CETP 30.07.202 419 | 7.1s 78 220 64 970 012 | Witnin limit
152 FOL of ETP discharge to Within fimit
Kunal Aluminium co. EPIP-1, Jharmajri, Baddi CETP 31.07.2021 421 7.58 78 104 22 750 Ni
153 FOL of LTP discharge to Above limil
Maneesh Pharmaceuticals Ralyana near Hill Top Barotiwala, CETP 30.07.2021 418 7.98 268 720 384 1670 0.28
154 FOL of ETP dischargc to rrvee pr g
Nikvin Healthcare PVT 1ad Village Katha, Baddi CETP 30.07.2021 420 7 48 320 88 950 0.12 Wit
155 FOL of ETP discharge to Within limit
Inox Air products Itd. kunjhal 1A baddi CETP 29.07.2021 415 7.45 142 240 60 960 0.122
156 FOL of ETP discharge to -
; ; . Above limit
Micro Turner Unit-If Jharmajri Baddi CETP 29.07.2021 414 7.16 542 1640 360 1286 2.22
157 FOL of ETP discharge to =
- " . Abaove limit
Sarvotham care Jharmajri baddi CETP 29.07.2021 412 7.12 142 404 92 2286 0.22
158 FOL of ETP discharge to Above limit
Gopal Cylinder Near Export Zone Hill top Jharmajri cLTe 29.07.2021 409 23 316 404 128 1306 0.8
159 FOL of ETP discharge to L
i N Above limit
Qzone pharma Katha baddi CETP 29.07.2021 411 6.88 323 2004 940 3606 2.62
160 |SSF Plastic india ktd. Kh. 681/82 hadblast No-211 Katha FOL of STP 29.07.2021 410 6.38 123 204 a4 906 0.18 Above limit
e, - E
N




161 [Himachal Fibre Limited, 43-44 Plot No. 43-44, Industrial Area BAFO of STP(Discharge to 08-03-21 4070109{ 7.14 159.8 186 24 763.8 0.88 \Within limit
CETP) /W-85
162 [Samson Laboratories Pvt Limited {152 Sansiwala, Barotiwala, FO of ETP cum 08-03-21 4070110 9 10.6 212 28 1.28 e
354.2 Within Hmit
STP({Discharge to CETP) /W-86
163 |MNavkriti Builders Pvt Ltd, village Malpur, Tehsil Nalagarh FOL of STP discharge to 08-02-21 4070556| 6.88 336 44 8 502.3 0.24 Within limit
CETP /W-81
164 [Alpla india Pvt.Ltd Plot No.100, PLOT NO 100 EPIP PHASE-|FO of ETP discharge to CETP|08-04-21 4087127} 7.22 40 112 22 0.3 Within limit
/W-82
165 {Cadita Healthcare Limited Village Swaraj Mzajra, Juddi kalan, BaddlFO of ETP cum STP 08-05-21 40956401 6.78 964 136 22 0.84 Above limit
discharge to CETP /W-78
166 lon Healthcare Pvt.Ltd., JUDI KALAN Vil juddi-Kalan BarotiwalalFOL of ETP discharge to 08-05-21 4095994 | 6.5 155 192 28 112 WP
403.4 within limit
cetp /w-77
167 Asian industries Katha Baddi Collection tank 30.7.21 463 7.64 206 240 84 1198 0.26 Within limit
168 Appaswamy orcuiar devices katha haddi Final outlet of ETP 30.7.21 462 7.64 106 140 64 978 0.26 Within fimit
169 Shree balaji Enterprise Katha Baddi Final outiet of ETP 30.7.21 461 6.74 172 440 124 1138 0.26 Within limit
170 | faively Transport India limited Katha Bhatolikalan Collection tank to CETP 30.7.21 460 8.14 276 280 88 1316 0.28 Within limit
171 Polo pharmaceutical pvt ltd 200 HPOIDC BADD! Final outlet of ETP 30.7.21 459 7.82 122 380 104 1440 0.12 Within limit
172 M/s Sigma Softgel formulation 17 HPSIDC Baddi llection tank discharge to CH|  30.72.21 4158 8.82 260 480 200 1296 0.16 Within Himit
173 Euphoria India Pharmaceutical 145 HPSIDC Baddi llection tank discharge to CEl ~ 30.7.21 457 5.62 936 980 440 2340 1.2 Above limit
174 sSarika Industries 111HPSIDC BADD! JOL OF ETP (discharge to CET 30.7.21 456 7.02 60 180 38 936 0.11 Within limit
175 RCl Industries & Ttechnologoies 84 HPSIDC baddi 0L OF £ETP (discharge to CET 30.7.21 455 7.76 1236 380 108 268 0.32 Above limit
176 Cure tech =Formulation Judi kalan Baddi 0L OF ETP (discharge to CET 30.7.21 454 7.18 1120 1280 408 264 2,12 Above limit
177 IVN HERBAL Khasra no 63 judikalan Baddi IOL OF ETP {discharge to CET 30.7.21 453 7.05 1080 1128 440 104 2 Above limit
178 Preet remedies 184 HPSIDC oL OF ETP {discharge to CET 30.7.21 451 7.01 120 240 80 2540 0.1 Above limit
179 FOL OF ETP {discharge to
Unimark Pharma 130HPSIDC Baddi CETP) 30.7.21 450 6.69 26 104 40 540 0.1 Within limit
180 FOL OF ETP (discharge to Above limit
Marc laboratories 107 HPSIDC Baddi CETP) 30.7.21 449 8.8 202 1480 640 2200 0.14
181 FOL OF STD (discharge w0 6.2 102 148 44 1342 0.14
Embbros Auto Components Katha Baddi CETP) 30.7.21 4418 Within fimit
182 |Truvision Medicare piot no -177 HPSIDC Baddi Discharge to CETP 30.07.2021 439 7.12 106 184 46 1105 0.14  |Within limit
183 |Winner nippon leatherite P.Ltd. |Plot no 83 HPSIDC 1A Baddi Fol of STP discharge to CETP[30.07.2021 440 7.12 105 224 76 1405 0.12 |within limit
184 | black Smith metal Work Pvt. tid {Plot no 93 HPSIDC 1A Fol of STP discharge to CETP{30.07.2021 441 7.92 127 280 72 1324 0.22  1Within limit
185 |Cosmic Industries Plot no 19 DIC Baddi 0L of ETP discharge to CETH31.7.21 482 7.34 168 400 184 1280 0.28 jwithin limit
186 |Cyper Pharma Sai Road Baddi Storage tank to CETP 31.7.21 484 .14 310 460 204 1350 0.18 |Above limit
187 |Lifecare Remedies (MPL pharma-iliA Ext-1l Baddi Storage tank discharge to CH31.7.21 485 6.02 278 620 244 1270 0.2  |Above limit
188 {The Engravure Plot no 154 Baddi FOL of ETP discharge to CET§31.7.21 486 7.12 178 140 40 936 il Within fimit
189 ]AV Auto Industries p lid Plot No 59-60 1A Baddi FOL of ETP discharge to CETH 31.7.21| 488 7.8 278 104 38 1592 Nil Above limit
190 |Trisis Venture (Trisi Carp Unit-11} {116 IA Baddi FOL of ETP discharge to CETH31.7.21 489 7.56 268 284 108 1172 0.12  |Within limit
191 |Paclean Venture 175 DIC IA Baddi FOL of ETP discharge to CET|31.7.21 450 7.22 360 680 188 1365 0.18 Above limit
192 |Arcon Lab 100 DIC I1A Baddi FOL of ETP discharge to CET|31.7.21 491 7.62 160 280 78 1028 0.1 |Within limit
193 |Pidilite Industries Limited Plot No 85, Bhatalikalan FOL of ETP discharge to CET§31.7.21 492 7.08 438 80 12 820 Nif Within limit
194 |pidilite Industries Limited Plot no 75-77Bhatolikalan Baddi FOL of ETP discharge to CETH31.7.21 493 7.12 76 120 28 980 Nil  |Within limit
195 |[Gopal Cylinder Unit-I1 EPIP-1, Bhatolikalan, Baddi FOL of ETP discharge to CETH31.07.2021 422 7.15 118 224 42 1122 0.14 |Within limit
186 {Gevind Gopal LPG Industries Lid Near Jharmajri Bus Stand, baddi FOL of ETP discharge to CETH31.07.2021 423 7.8% 218 312 92 1732 0.14 |Within limit
197 jAlaua Healtheare Pvi Lid Jharmajri, Baddi FOL of ETP discharge to CETP|31.07.2021 424 6.69 348 1880 980 1056 314 Above limit
198 |Biogenetic Drugs Pvt Lrd. Jharmajri, Baddi FOL of ETP discharge to CETP[31.07.202] 425 5.2 1380 3080 1280 3056 6.14 Above limit
199 |Chemex Qi Pvt Lid Barotiwala baddi FOL of ETP cum §'1'P 31.07.2021 426 7.2 180 180 40 756 .14 [Within limit
200 |Shree (Ganesh Fats Pvt Lid Bharotiwala, Baddi FOL of ETP cum STP 30,07.2021 4727 7.1 62 184 a2 1756 0.12 |within limit
201 iHygienic Rescarch Institute Buranwala, Baddi FOL of ETP discharge to CETP|31.07.2021 428 7.24 39 204 44 756 0.12 |Within limit
202 |Him Corp (Near Chintamani Schoel) |Buranwala, Barotiwala, FOL of ETP discharge to CETP|30.07.2021 429 7.24 59 164 38 9556 0.12  |Within limit
203 |Greef Formulations Plot No 134, IA Kotla Road, Barotiwala  |FOL of ETP discharge to CETP|30.07.202% 430 7.18 89 244 42 926 0.12 | Within limit
204 |Adley Formulanons, ¥.otla Road, Barotiwala FOI, of ETF discharge to CETP[30.07.2021 431 7.58 296 440 120 1912 0.16 jwithin limit
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205 |Kamal Enterprises Unit-11 Katla, Barotiwala FOL of ETP discharge 10 CETP|30.07.2021 433 6.87 100 140 20 854 0.04  {Within limit
206 {Ulira Drugs Pvt Lrd Unit-H, Katha, Barotiwala FOL of KTP discharge to CETP{36.07.2021 434 4.97 178 840 a24 2354 1.14 Above limit
207 |Alliance Biotech 440/3, Katha, Barotiwala Coliection Tank 1o CETP 30.07.2021 435 6.72 158 140 44 885 0.14  [Within limit
208 |Heal Care Lifesciences Plot No, 730, HPSIDC fuddikalan, Baddi Discharge to CETP 30.07.2021 436 7.42 178 240 64 935 0.14  {Within limit
209  {Shree Raghunath Wire Plot No_ 176, [IPSIDIC, Baddi Discharge to CETP 30.07.2021 437 4.42 125 160 36 2305 0.14  |Within limit
210 | Cosmas Pharmacls Kotla, Barotiwala FOL of ETP discharge to CETP{30.07.2021 438 7.18 186 640 220 1354 1.04 |Within limit
211 |MS5 Bath fitting & accessories Village Jharmajri PO Barotiwala 3821 149 7.47 29 72 12 1396 0.56
pvt itd FOL of ETP discharge to CET Within limit
212 |Vaidya Nutraceutical pvt Itd Village Balyana PO Barotiwala FOL of ETP discharge to CETA3.8.21 178 7.38 136 24 8 329.5 0 Within limit
213 |SK Files & Tools Village Bauranwala PO Barotiwala FOL of ETP discharge to CETH3.8.21 179 4.9 62.2 100 34 8754.3 0.56 [Above limit
214 |KN Paper & Packaging Village Bated Barotiwala FOL of ETP discharge to CET|3.8.21 181 7.11 80.5 416 200 335.7 2.88  [within limit
215 iMilestone gear unit-1v Barotiwala Nalagarh Discharge to CETP 3.8.21 182 6.83 4938 4700 2100 443.9 16.48 jAbove limit
216 |Regal kitchen foods limited Plot no 7 1A Barotiwala FOL of ETP cum STP 3.8.21 183 7.77 3.2 16 4 275.4 Q
dischage to cetp Within limit
217 {Himachali Fibre Limited, Plot o 43-44 |A barotiwala FOL OF STP (discharge 0~ 3821 85 |[714| 1598 196 24 2638 0.88
CETP) Within limit
218 [Samson laboratories put limited [152 Sansiwala barotiwala FOL of ETP cum STP 3821 85 6.B8 10.6 212 28 354.2 128
dischage to cetp Within lirmit
219 |Anrose pharma 147 Sansiwala harotiwala FOL of ETP discharge to CETH3.8.21 184 7.51 5.3 40 10 206.2 0 Within limit
220 {Haripur kradft company Village bated barotiwala Discharge to CETP 3.8.21 185 7.01 113.2 576 380 534.3 3.52 |Above limit
221 JHaripur paper company villaged bated bnarotiwwala Discharge to CETP 3.8.21 186 6.52 177 19568 960 1183 8.2 |above limit
222 |Polestar power industries Haripur road barotiwala FOL of ETP discharge to CET§3.8.21 187 3.89 184.4 4120 1840 226.7 15.4 [above limit
223 |RSH Glokal pyvt Itd Plot no 74, DIC |A baddi FOL of ETP discharge to CETH3.8.21 188 6.91 1157 1292 460 6.2 |Above limit
224 IRSH Global pvt itd Flat no 3c Katha baddi FOL of ETP discharge to CETH3.8.21 199 |[12.11 165.1 804 360 2.32  |[Above limit
225 |Crius life science pvt itd Malpur baddi FOL of ETP discharge to CETE2.8.21 191 7.95 145 288 400 2.56 |Abave limit
226 jGodrej consumer product Plot no 6 |A Katha Baddi FOL of ETP discharge to CET{3.8.21 200 7.33 219.4 864 380 192  [Above limit
227 |YLPharma Katha Baddi FOL of ETP discharge to CET{3.8.21 201 7.26 149.6 1204 610 1.12 {Above limit
228 {Lumingus Power Technologies  |Vvillage Malpur Bhud Baddi FOL OF STP (discharge 1o 2.8.21 193 6.8 703.2 1200 480 2.4 |Above limit
CEIP)
229 1Health Biotech limited Village Sandhofi Baddi FOL of ETP discharge to CETH3.8.21 202 6.38 137.6 1072 280 2.56  [Above limit
230 |Ancorotti Cosmetic india Plot no 12 Katha Baddi FOL of ETP discharge to CETH2.8.21 194 7.56 84,2 940 440 2.72  |Above limit
231 jHelios Pharmaceutical Malpur Bhud baddi FOL of ETP discharge to CET§2.8.21 195 7.9 132.4 1144 580 3.2 |Above limit
232 |ISK international Village Gullarwala Baddi Collection tank discharge to|3.8.21 208 7.34 100 96 28 0.6 |Within limit
CETP
233 |Reckitt benkiser healthcare Village Sandholi Baddi FOL of ETP cum STP 2.8.21 193 7.82 131.6 820 3R0 2.88 JAbove fimit
dischage to cetp
234 |Navkriti Builder pvt ftd Malpur baddi FOL OF STP (discharge to 2821 81 6.88 336 44 8 502.3 0.24  [Within limit
CETP)
235 |Pearl polymer Limited Village Sandholi 3addi FOL OF STP (discharge o [2,8.21 190 | 786 | 2332 864 410 2,72 jAbove limit
CETP)
236 |Knox Life Sciences Khasra no 370 village Gullerwala FOL of ETP discharge to CET{3.8.21 209 1.67 98.2 20 2.8 356.9 0 Within limit
237 |Aeristo laboratories Makhnu majra Bhud Baddi FOL of ETP discharge to CETR3.8.21 252 8.34 16.8 32 3.2 7213 0 Within limit




Annexure-5

The representative of HPSPCB in the Joint Committee apprised that the following action has been
taken by HPPCB for consideration of Hon’ble National Green Tribunal:

1.

ro

(V5]

In compliance to orders of Hon’ble NGT dated 23.06.2021 the State Board has again filed second
criminal complaint against the Baddi Infrastructure (operator of CETP) in the Court of Ld Civil
Judge Nalagarh on 12.8.2021 for violations observed during the period w.e.f. 17.12.2019 to
04.05.2021 after approval from competent authority.

The State Pollution Control Board has also filed Criminal Complaints against the Textile units i.e.
Vardhman Textile Limited (Auro textile-I, Auro Textile-Il & Auro Dyeing-I) for violation
observed during the period 21.01.2021 to 30.06.2021 and Winsome Textile Limited, for the
violation observed during the period 21.01.2021 to 30.06.2021 in the court of Ld Civil Judge
Nalagarh on 4.8.2021 after approval from competent authority.

That as the Winsome Textile Limited had not installed the Tertiary system for treatment of
Category-1V and the unit was still non-complaint to parameter of FDS (CAT-IV) upto 20.7.2021
hence HPSPCB has issued directions under section 33-A of Water Act, 1974 for power
disconnection of Winsome Textile Limited on 19.08.2021. The unit has further obtained the stay
from the Hon’ble High Court of HP by filing CMP in already pending matter i.e. CWP No. 417
of 2021 on dated 24.08.2021 against directions of the HPSPCB. The matter is listed for
26.10.2021 for final hearing and which is being strongly contested by the Board.

In compliance to orders of Hon’ble NGT dated 23.06.2021 HPSPCB has filed applications on
13.7.2021 for early hearing in four pending matters i.e. CWP No. 414/2021, 416/2021 417/2021,
418/2021 filed by M/s Vardhman Textile (Auro Textile-I, Auro Textile-II & Auro Dyeing-I) and
M/s Winsome Textile against the Board’s directions for levy of Environment Compensation and
closure of dyeing sections. The applications were allowed on 24.7.2021 and matters were partly
heard on 10.9.2021. These matters have been further listed for final hearing on 26.10.2021 by the
Hon’ble High Court of HP wherein PCB has been directed to produce record of the units. These
matters are being strongly contested by the Board before the Hon’ble High Court (Copies of
orders annexed as Annexure-A).

The State Board has also filed an application on 20.7.2021 for early hearing of the CWP No.
3462/2019 pending before the Hon’ble High Court of HP wherein the Baddi Infrastructure
(operator of CETP) has obtained stay order against the Board’s directions for levy of
Environment Compensation. Considering Board’s application Hon’ble High Court of HP ordered
to list the matter for final hearing on 13.9.2021. On 13.9.2021 due to sudden demise of Hon’ble
Mr Justice P.N. Nag (Retired) matter was adjourned for 29.10.2021. (Copies of orders annexed
as Annexure-B).

The HPSPCB further conducted sampling of Industries having hydraulic load more than 200
KLD which are connected with the CETP Baddi was conducted during the Month July and
August and as per analysis reports received from the laboratory the results of all the units are

\\g/ 59



complying with norms except M/s Winsome Textile Limited which is still non complying to

prescribed norms for CAT-1V effluent discharged to CETP Baddi.(Copy Annexed as Annexure-
C & C1).

7. The HPSPCB has conducted sampling of Industries having hydraulic load less than 200 KLD
which are connected with the CETP Baddi in the month of July, 2021 and August, 2021. In this
regard it is pertinent to mention here that the Baddi Barotiwala Nalagarh Industrial Association
(BBNIA) has filed a CWP No. 4961/2021 before the Hon’ble High Court of HP on the ground
that the notification dated 26.12.2019 (reg. inlet parameters) is not applicable to the member
industries having discharge of less than 200 KLD in terms of Environmental Clearance Granted
by MOEF & CC to the CETP Baddi. Before the State Board could have taken any action for
violation of norms, the Hon’ble High Court of HP vide order dated 1.9.2021 restrained the
HPSPCB not to take coercive action against the petitioners qua violation of notification dated
26.12.2019. The Matter is further listed on 27.10.2021 before the Hon’ble High Court of HP and
is being vehemently contested by the State Board. (Copy of order is annexed as Annexure-D).

8. The unit M/s Vardhman Textiles limited has installed and made functional the Reverse Osmosis
plant along with Multi Effect Evaporator and has stopped discharging the Cat-IV- effluent (High
TDS/FDS) to CETP Baddi and now whole the CAT-IV effluent after treatment is recycled in the
plant. The Analysis results of sample collected after treatment from RO plant is complying to
norms as prescribed in Environment Protection Act, 1986 for textile industries.

9. The unit M/s Winsome Textile limited has completed the work for installation of proposed
Reverse osmosis plant and the same is on trial run and is still continuing to discharge its high
TDS/EDS effluent to CETP Baddi. The analysis results of sample collected were not found
complying to CETP inlet norms. The State Pollution Control Board has initiated the action
against Winsome Textile Limited on dated 19.08.2021 under section 33-A of Water Act (Copy
Annexed as Annexure-E) as the unit had not installed the Tertiary system for treatment of
Category-IV and the unit was still non-complaint to parameter of FDS (CAT-IV) at that time. As
mentioned above the unit has further taken stay from the Hon’ble High Court of HP in CWP No.
417 of 2021 on dated 24.08.2021 against the action initiated by the State Pollution Control Board.
The State Pollution Control Board has also filed Criminal Complaints against the M/s Winsome
Textile Limited, for the violation observed during the period 21.01.2021 to 30.06.2021 in the
court of Ld Civil Judge Nalagarh on 4.8.2021 in which the proceedings are ongoing. (Copy
Annexed as Annexure-F).

10. The State Pollution Control Board is conducting regular sampling of Common Effluent Treatment
plant at Baddi and as on date the analysis results of sample collected since 21.05.2021, the CETP
is complying to discharge standards prescribed for Common Effluent Treatment plant in
Environment Protection Act, 1986 (Copy Annexed as Annexure-G).
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CWP No. 416 of 2021

11.01.2021 Present:  Mr R.L.Sood, Sr. Advocate with M/s Arjun LaJJ'and .
Sanjay Kumar, Advocates, for the petltloner : e

Mr. Ashok Sharma, Advocate General.with M/s
Ranjan Sharma, Adarsh Sharma and Vmod
Thakur, Additional Advocates General for
respondent No.1. g

Mr Maan Singh, Advocate for respondents No. 2 and
3, through video conferenc S,

CMP No. 632 0f 2021 \ s

Allowed and disﬁoééd of.

CWP No. 416 nf2021 & CMP No. 634 of 2021
Notice. Mr Adarsh Sharma, learned Additional

Advocate General aocepts fotice on behalf of respondent No., 1.
On his . mstructlons ‘Mr. Ashok Sharma, learned Advocate
General * appears for respondent No. 1. Mr. Maan Singh, learned
J,Counsel accepts notice on behalf of respondents No. 2 and 3. As

,\\prayed for reply be filed within six weeks.

) List on 15.03.2021, before the appropriate Bench.
";Ill:},,f;the next date of hearing, operation of impugned orders, ie. .
" Annexures P-23, dated 29.12.2020 and P-24, dated 01.01.2021,

shall remain stayed.

CMP No. 636 0f 2021

This application is disposed of with the direction
that the applicant shall file legible/typed copies of documents in
issue within a period of four weeks.

Copy dasti.

{Ajay Mohan Goel)

Vacation Judge
January 11, 2021

(narender)
a
- -
N D) W
\ o/ v
i
e
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10.09.2021 Present:

CWP No.416 of 2021

Mr. R.L. Scod, Sr. Advecate, with Mr. Arjun ;
Lall, Advocate, for the petitioner.

“\

Mr., Adarsh Sharma, Mr. Sumésh Raj,
Mr. Sanjeev Sood, Addltlonal Advocates
General, for the 1espondent No 1

Mr. KD. Shereedhar, Sr.. Advocate with
Mr. Maan Smgh Advocdte for respondents
No.2 and 3 ;

CWP No.416 of 2021 & CMP No.7936 of
2021

Heard for. some time. List for continuation

on 26.1())«-.’25%1 as pfé’i“t heard matter, on which date

relevant

\,rve\fvc@r@f’;pertaining to the case shall be kept

avadable by the respondents concerned. Interim to

(Ajay Mohan Goel)
Judge

September 10, 2021

(Rishi)

0 Dewnloaded on - 30/09/2021 11:44:00
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02.09.2021 Present:  Mr. R.L. Sood, Sr. Advocate, with Mr. Aljunr‘f

&,

\

Ve

CWP No.417 of 2021

Lall, Advocate, for the petitioner.

Mr. Adarsh Sharma, Mr. Sumebh RaJ g
Mr. Sanjeev Sood, Addltlonal Advocates

General, with Mr. Kamal ‘Kant Chandel

Deputy Advocate General, for the reqpondent

No.1. . .

Mr. K.D. Shreedhar, Sr :\Adx;’ocate with
Mr. Maan Singh,’ Advocate for respondents
No.2 and 3. iR

;-

CWP_No. 417 of 2021 & CMP No.7937 of
2021 S

,"Learned Senlor Counsel, appearing for the

petitioner,,pnf_’_x,nstructlons, submits that rejoinders to

thel‘éphe& have been filed by the petitioner. Registry

i‘s&ife'éted to place the same on record, if in order.

As prayed for, list for consideration on

10.09.2021. Interim to continue.

(Ajay Mohan Goel)
Judge
September 02, 2021

(Rishi)

:r Downloaded on - 30/08/2021 11:37:07 :::
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CWP No.417 of 2021

10.09.2021 Present:  Mr. R.L. Sood, Sr. Advocate, with Mr. Al]uﬂ )
Lall, Advocate, for the petitioner.

Mr. Adarsh Sharma, Mr. Sumesh Raj,
Mr. Sanjeev Sood, Addltlonal Advocates
General, for the respondent No 1.

Mr. K.D. Shereedhar, Sr.. Advocate with
Mr. Maan Singh, Advocate for respondents
No.2 and 3. ) 4

CWP_No. 417 Of 2021 & CMP No.73937 of
2021 2

Heard for some tlme Tast for continuation

relevant ‘rg:":cm"’d_:’pertalnlng to the case shall be kept

avallaibl& by the respondents concerned. Interim to

I ¢
ST

A conmnue
N (Ajay Mohan Goel)
b Judge
September 10, 2021
{Rishi)
, %\ ‘* ggﬂé@/
\ &
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CWP No. 418 of 2021

11.01.2021 Present:  Mr. R.L.Sood, Sr. Advocate with M/s Arjun. Lalt and
Sanjay Kumar, Advocates, for the petmoner S A

Mr. Ashok Sharma, Advocate General with M/s
Ranjan Sharma, Adarsh Sharma and Vm@d
Thakur, Additional Advocates General for
respondent No. 1.

Mr. Maan Singh, Advocate fQ_ﬁ_ féspondehts No. 2 and
3, through video conference. . .

CMP No. 639 of. 2021

Allowed and dlsposed Of
CWP No. 418 Of 2021 & CMP No. 641 0f 2021
Notice. - Mr.“ : darsh Sharma, learned Additional

Advocate General auuepts“notlce on behalf of respondent No. 1.

On his mstructlons /Mr. Ashok Sharma, learned Advocate

General appears for respondent No. 1. Mr. Maan Singh, learned
Counsel accepts notice on behalf of respondents No. 2 and 3. As
_\\praved for, reply be filed within six weeks.

. N List on 15.03.2021, before the appropriate Bench.
. lel/the next date of hearing, operation of impugned orders, i.e.

> : Annexures P-23, dated 29.12.2020 and P-24, dated 01.01.2021,

shall remain stayed.
CMP No. 642 of 2021

This application is disposed of with the direction
that the applicant shall file legible/typed copies of documents in
issue within a period of four weeks.

Copy dasti.

(Ajay Mohan Goel)
Vacation Judge
January 11,2021

(narender)

g »
"
Lar

s
Vi

y

;. Downloaded on - 30/09/2021 11:51:04 ::.CIS



CWP No.418 of 2021

10.09.2021 Present: Mr. R.L. Sood, Sr. Advocate, with Mr. Arjun

Lall, Advocate, for the petitioner.

Mr. Adarsh Sharma, Mr. Sumesh RaJ. :
Mr. Sanjeev Sood, Addltlonal Advocates
General, for the respondent. No 1.

Mr. K.D. Shereedhar, Sr Advocate with
Mr. Maan Singh, Advocate, for _respondents
No.2 and 3. R

CWP No.418 of 2021’& CMP No.7938 of
2021

Heard for ;s\(\j\mé&"’t‘ima List for continuation
on 26.10:2021 ag part heard matter, on which date

relevant record pertaining to the case shall be kept

avaﬂablb by the respondents concerned. Interim to

s N
SN T

) S
;¢ continue.

(Ajay Mohan Goel)
Judge
September 10, 2021
(Rishi)
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CWP No. 3462 of 2019

13.9.2021 Present: Mr.Rahul Gathania, Advocate, vice Mr. ZAFJUFI Lal,
Advocate, for the petitioner. ;

Mr.Anil Jaswal, Additional Advocate General for
respondent No. 1. .

Mr.Shakti Bhardwaj, Advéi:\ate, vice Mr.Maan
Singh, Advocate, for respendents No. 2 to 4.

Due to suddendemisé of Hor'ble Mr.Justice P.N.
Nag (Retired), original counsel “for private parties are not
available. On request n\j\ade 4n their behalf, adjourned.

List on 29 October, 2021, as prayed.

(Vivek Singh Thakur),
W Judge.
13‘5 September 2021

{Keshav)
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Annexure-C

| Name And

Sr. Sampling Date of Parameters(CETP Inlet Norms)

No. | Address of Point. Sampling pH FDS TSS COD BOD Remarks.-
Units (6.0- | (<2100 | (<250 | (<1000 (<350

9.0) [ mg/L) mg/L) | mg/L) mg/L)

1. Abbot FOL of 12-07-2021 | 7.21 768 72 128 20 Within limit
Healthcare Sai | ETP cum
Road Baddi STP

2. Mondelez India | FOL 23-08-2021 | 7.44 | 659.64 2.8 19.92 4.0 Within limit
Food Pvt. Ltd. discharge :
Unit-1&l to CETP

3. Torrent Final outlet | 12-07-2021 | 8.36 | 9184 7.9 56 10 Within limit
Pharmaceutical | of ETP
s, Vill Bhud, discharge
Malkhumajra, to CETP
Baddi.

4, Dabur India Ltd | Final outlet | 12.07.2021 | 8.04 693 33.8 64 14 Within limit
(Food of ETP :
Supplement) Discharge
Plot no 220-221 | to CETP
HPSIDC, Baddi

5. Kandhari Final outlet | 12-07-2021 | 7.34 | 1494.8 | 515 372 78 Within limit
Beverages Lid. | of ETP
(unit-1&H). Discharge
Industrial Area | to CETP
Katha, Baddi

6. Procter & Final outlet | 12.07.2021 | 7.15 1449 7.7 408 180 Within limit
Gamble (P&G) | of ETP
Home Products | Discharge
{Unit-1&l1), to CETP(
Industrial Area
Katha, Baddi

7. Deepak Spinner | FolL of ETP 12.07.2021 | 7.77 486 16.7 - 100 22 Within limit
Ltd. Plot No 121 | Discharge
DIC 1A Baddi to CETP

8. Dabur India Ltd | Final outlet | 21.05.2021 | 7.97 945 83.2 144 40 Within limit
Green field of ETP cum | 09.08.2021 | 7.97 3322 5.1 19.8 4.0 Within limit
Unit- Manakpur | STP ,
Manpura
Nalagarh

9. DS Drinks and | FOL of 12-07-2021 | 7.01 658 126.4 | 568 260 Within limit
Beverages Pvt. | ETP
Ltd Unit V, discharged
Village to CETP
Damowala, PO
Barotiwala,
Tehsil Baddi,
Distt. Solan HP
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Sampling Result of Auro Textile-I w.r.t. CETP Inlet Norms
pH BOD COp |FDS TSS
Date of ) 1000|2100 1250
sampling Sampling point (6t 9) 350 mg/it jmg/it  |mg/t  |mg/ht Analysis Result
Final outlet discharge to CETP
1-Nov-19 (CAT-IV) 8.43 50 With in limit
Combined discharge to CETP Baddi
25-Jul-20 after treatment (CAT-IV) 7.55 128 280 5800 18.1 Above limit
25-Jul-20 Inlet of CAT-I 6.39 110 220 1840 169.9  |With in hmit
Discharge to cetp after treatment
18-Aug-20 |CAT-IV 7.41 380 1480 |2516  |557.8 |Above limit
18-Aug-20 {Discharge to CETP Baddi CAT-1  16.77 164 528 1246 1334 |With in limit
1-Sep-20 Discharge to CETP Baddi CAT-1 6.53 164 728 1026 141 With in limit
Combined dischargs to CETP
1-Sep-20 (CAT-IV) §.82 72 264 3846 128 Above limit
21-Scp-20  |Discharge to CETP Baddi CAT-l  16.02 200 960 1240 {76.2  |With in limit
Combined discharge to CETP
21-8ep-20  |(CAT-1V) 7.34 22 80 9084  [34.3  {Above limit
Discharge to cetp afier ureatment
6-Qct-20 CAT-IV 7.31 26 124 8420 (222 1Above limit
6-Oct-20 Discharge to CETF Baddi CAT-1 648 212 576 940 539 |With in hmit
Combined discharge to CETP
28-Cct-20  |Baddi after treatment (CAT-IV) 5.69 70 136 4920 28.8  |[Abeve limit
28-0Oct-20  [Discharge to CETP Baddi CAT-1  |695 340 784 819 6o With in limit
Combined discharge to CETP Baddi
17-Nov-20  {afler treatment (CAT-IV) 8.38 22 82 3630 80 Abave limit
17-Nov-20  [Discharge o CETP Baddi CAT- 7.9 420 120 1240 130 With in limit
Combined discharge to CETP
3-Dec-20 Baddi after treatment (CAT-IV) 7.71 24 72 5210 {236 |Abave limit
3-Dec-20 Discharge to CETP Baddi CAT-1  [6.62 330 840 922 197 With in Limit
Combined discharge to CETP Baddi i
10-Dec-20  |after treatment (CAT-IV) 7.67 26 100 7750 |22.8  ]Above limit
Combined discharge to CETP Baddi
30-Dee-20  [(CAT-IV) 7.93 32 116 6550 {202 |Above limit
31-Dec-20  |Discharge to CETP Baddi CAT-I  16.82 216 488 1456 1173 |With in limit
7-Jan-21 Discharge to CETP Baddi 6.15 320 920 1630 175 With in limit
21-Jan-21  |Discharge to CETP CAT-I 7.6 290 524 767 151.3  |With in limit
Combined discharge o CETP Baddi
21-Jan21 Jafter treatment (CAT-IV}) 8.59 28 128 5520 544  |Above limit
9-Feb-21 Discharge to CETP Baddi (CAT-I) |7.36 46 180 823.6 |37 With in limit
Combined discharge after treatment
9-Feb-21 {CAT-TV) 8.44 30 136 6066.8 [17.8 Above limit
I-Mar-21 Discharge to CETP Baddi (CAT-) (7.32 40 156.3 |898 60.6  |With in limit
Combined discharge after treatment
1-Mar-21 (CAT-1V) 8.11 36 148 7517 {512 |Above limit
23-Mar-21  |Discharge to CETP Baddi (CAT-T) |7.96 96 300 906.67 |132 With in limit
A A
Vo
P



Discharge cetp after treatment CAT-
23-Mar-21 [TV 8.85 28 112 6987.2 |50 Above limit
21-May-21 {Discharge to cetp baddi cat-i 751 36 132 8§64 82.5 With in limit
21-May-21 |Discharge to cetp CAT-IV 7.13 56 164 5992 102 Above limit
21-Juk-21 Discharge to CETP baddi 8.18 98 36 1101 558 |With in limit
21-Jul-21 FOL of ETP after RO (Recycie) 8.19 I 4 330 3.8 |With in limit
6-Aug-21 Discharge to CETP(CAT-D) 6.31 72 168 1042 926  |With in limit
24-Aug-21  {Discharge to CETP(CAT-I) 5.79 218 148 693 711 With in limit
6-Sep-21 Discharge to CETP(CAT-I) 6.01 310 680 690.12 [37.4  |With in limit

S
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Sampling Result of Auro Textile-Il w.r.t. CETP Inlet Norms

PH BOD CcOD {FDS |TSS
1000|2100 250
Date Sampling point (6 10 9) 1350 mgAt [mg/lt ImgAt  mg/lt Analysis
25-Jul-20 CAT-| 9.23 92 308 1246 204.4 |with in limit
18-Aug-20 Discharge to CETP Baddi{ CAT-1} 8,91 660 1760 1344 553 jwithinlimit
18-Aug-20 Discharge to CETP Baddi{ CAT-1) 9.7 160 768 1075 289 |with in limit
1-Sep-20 Discharge to CETP Baddi( CAT-1) 8.7 122 380 1042 108.8 |with in limit
21-Sep-20 Discharge to CETP Baddi( CAT-1) 9.45 240 984 1296 42.4 |with in limit
6-0ct-20 Discharge to CETP Baddi( CAT-) 9271 280 568 1180 53.7 |Above limit
28-0ct-20 Discharge to CETP Baddi( CAT-I) 7.76 280 608 1810 162 |within limit
17-Nov-20 Discharge to CETP Baddi{ CAT-1) 8.15 40 270 810 256 jAbove limit
3-Dec-20 Discharge to CETP Baddi{ CAT-1} 7.15 240 504 908 181 |within limit
21-Jan-21 Discharge to CETP Baddi{ CAT-f) 8.62 240 484 1260 246 iwithin limit
9-Feb-21 Discharge to CETP Baddi{ CAT-I} 8.24 242 496 12516 240 |within limit
1-Mar-21 Discharge to CETP Baddi CAT-1} 7.86 200 4640 1367.6| 205 |within limit
23-Mar-21 Discharge ta CETP Baddi{ CAT-1} 8.95 242 540 1469.70 238 |withinlimit
21-May-21 Discharge to CETP Baddi{ CAT-l) 7.37 102 488 1264| 206.5 |within limit
21-Jul-2t Discharge to CETP Badd: Category-1 7.07 320 940 804 69.4 with in limit
6-Aug-21 Discharge to CETP Baddi{ CAT-I) .82 68| 136 1257] 67.2 |Within limit
24-Aug-21 Discharge to CETP Baddi[ CAT-I) 8.71 260 480 570 53.5 |Within imit
6-Sep-21 Discharge to CETP Baddi{ CAT-I) 7.31 112 2481 634.03] 74.6 |Within limit
Sampling Result of Auro Dyeing-1 w.r.t. CETP Inlet Norms
PH BOD COD |FDS TSS
1000 |350mg| 2100 250
Date Sampling point Gto9 mg/l / mg/l | mg/l Anulysis Result
1-Nov-19 FOL Discharge to CETP Baddi CAT- 8.57 48  {With in limit
25-Jul-20 Infet to cat-i 6.58 192 380 1990 | 100.83 |With in limit
18-Aug-20 Discharge to CETP Baddi CAT-i 6.74 220 608 1131 96,6 |With in limit
1-Sep-20 Discharge to CETP Baddi CAT-i 7.78 124 330 1272 162 |Wilh in limit
21-Sep-20 Discharge to CETP Baddi CAT-i 8.25 78 332 1120 80.3 |With in limit
28-0ct-20 Discharge to CETP Baddi CAT- 6.4 210 364 1120 | 229.33 [With in limit
17-Nov-20 Discharge to CETP Baddi CAT-i 8.08 38 210 1810 122 [With in limit
3-Dec-20 Discharge to CETP Baddi CAT-i 6.89 180 480 1390 83.2 {With in limit
3-Dec-20 Discharge to CETP Baddi 7.38 46 120 1350 32 {With mn limat
10-Dec-20 Final outlet of ETP (CAT-1} 7.37 124 356 1440 67 |With m limit
10-Dec-20 Final outiet of ETP (CAT-i) 7.47 1c2 408 1494 72.2 {With in Himif
10-Dec-20 Final outiet of ETP (CAT-1} 7.47 102 408 1494 72.2 |With in limut
7-Jan-21 Inlet to Equalization tank 7.37 54 152 1626 87 |With in limit
21-Jan-21 Discharge to CETF Baddi CAT-i 7.43 140 340 950 | 1144.8 {With in Limit
9-Feh-21 Discharge to CETP Baddi CAT-i 7.93 EL 296 5958.3 96 |With in limit
1-Mar-21 Final outlet of CETP (CAT-I) 6.9 104 320 ; 14846 186 | With in limit
23-Mar-21 Discharge to CETP Baddi CAT-i 8.33 84 240 1596 64.8 |With in limit
21-May-21 Final outiet of CETP (CAT-I) 6.8 54 160 1673 82 |With in Jimit
21.7.2021 Discharge to CETP Baddi Category T | 7.64 62 188 920 54.2  |With in limit
6-Aug-21 Discharge to CETP Baddi Category [ 7.0 24 128 804 91.3 | With in limit
24-Aug-2} Discharge to CETP Baddi Category 1 [3.26 80 240 1054 94.5  IWith in limit
6-Sep-21 Discharge to CETP Badd: Casegory 1 [6.63 220 448 §54.22 1317 With in limit
L
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Sampling result of Winsome Textile Limited

PH BOD COb FDS/TDS |[TSS
350 Analysis
Date Sampling point | 6to9 | mg/l | 1000mg/! | 2100 mg/l | 250 mg/l Result
Final outlet
discharge to cetp
25-Jul-20 {CAT-1) 6.75 180 352 560 69.57  [with In limit
Discharge to CETp
25-1ul-20 Cat-IV 6.59 638 140 7850 36 Above limit
Discharge to CETp
18-Aug-20 Cat-IV 6.91 232 76 8220 343.6 Above limit
Final outlet
discharge to
18-Aug-20 CETP(CAT-) 7.28 604 280 644 120.83 jwith In limit
Discharge to CETP
1-Sepn-20 Cat-l 7.09 204 46 560 107.3  |with In limit
Discharge to CETP
1-Sep-20 Cat-IV 6.93 520 180 7140 79.5 Above limit
Discharge to CETP
21-3ep-20 Cat-IV 6.82 220 62 8080 124.8 |Above limit
Discharge to CETP
after treatment Cat
6-0ct-20 v 7.31 176 28 6628 40.2 Above limit
Discharge to CETp
28-0ct-20 Cat-IV 7.04 240 652 7140 210 Above limit
Discharge to CETp
28-0ct-20 Cat-l 6.82 448 200 848 236 with [n fimit
Combined
discharge to CETP
Baddi After
17-Nov-20 treatment Cat-1v) 7.78 110 26 6480 136 Above limit
Discharge to CETP
17-Nov-20 Baddi (CAT-1} 7.45 184 36 724 71 with In fimit
Caombined
discharge to CETP
Baddi After
3-Dec-20 treatment Cat-1V) 7.82 176 32 8480 147.7  |Above limit
Discharge to CETP
3-Dec-20 Baddi (CAT-I) 416 280 62 840 109.54 jwith in limit
Finaloutlet of
10-Dec-20 ETP{CAT-I) 7.32 308 76 884 72 with In limit
Finzloutlet of
10-Dec-20 ETP{CAT-IV) 7.75 192 52 6820 150 Above limit
Finaloutlet of
30-Dec-20 ETP(CAT-IV) 8.02 232 78 6150 g2.6 Above limit
Finaloutiet of
30-Dec-20 ETP(CAT-i} 8.69 360 140 914 75.8 with In limit
Discharge to CETP
7-Jan-21 Baddi 5.6 256 72 1060 58 with In limit
Finaloutlet of
21-Jan-21 ETP{CAT-l) 8.08 112 380 932 76.8 with In limit
Finaloutlet of
21-Jan-21 ETP(CAT-IV) 7.88 70 192 6910 268.4 Above limit
Y b




Discharge to CETP

CAT-V after
9-feb-21 treatment 7.57 280 88 7128 160.2  |Above limit
Discharge to CETP
CAT-] after
9-Feb-21 treatment 7.86 336 108 1033.6 58.2 with in limit
Discharge to CETP
CAT-lV after
1-Mar-21 treatment 7.3 216 76 1808 122.8  |with inlimit
Discharge to CETP
1-Mar-21 Baddi CAT-I 7.39 196 64 1152 107 with In limit
Discharge to CETP
23-Mar-21 Baddi CAT-! 7.8 404 188 898.4 144 with In limit
Discharge ta CETP
CAT-IV after
23-Mar-21 treatment 7.04 64 16 5880 68.8 Above limit
Discharge to CETP
21-May-21 Cat-l 7.2 116 24 868 41.4 with In limit
Discharge to CETP
21-May-21 Cat-1V 7.16 84 20 6776 200.5 |Above limit
Discharge to CETP
10.June-21 Calegory 1 7.17 30 192 716 61.2  {with In fimit
Discharge to CETP
10.June-21 Catesory IV 7.05 22 96 6148 32.1 Above limit
Discharge to CETP
20-Jul-21 Cat%gmy IE 767 | 26 116 887 B2 | 1o [
20-Jul-21 D‘ngreizg f\fﬂ' 703 | 22 108 4832 899 |nbove fimit
Discharge to CETP
6-Aug.21 Category | 7.03 72 160 86.6|with In limit
Discharge to CETP
6-Aug.2l Category IV 7.26 20 80 4693.3 23.7iAbave limit
Discharge to CETP
24-Aug-21 Category 1 7.18 24 88 947 69.8|with in limit
Discharge to CETP
24-Aug-21 Category 1V 9.3 38 120 4364 279.8|Above limit
Discharge to CETP
06-Sep-21 Category 1 7.32 140 296| 1015.83 29.2|with In limit
Discharge to CETP
06-Sep-21 Category IV 7.05 22 96| 4372.66 34 81Above limit
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CWP No.4961 of’éoé‘l

01.09.2021 Present: Mr. R.L. Sood, Senior Advocate w1th Mr Arjun

Lal, Advocate, for the petitioner. -

Mr. Ashok Sharma, A.G. Mr.,. Rajmde,r Dogra
Sr. Addl. A.G., Mr. Vinod Thakur Mr: Sh_w Pal
Manhans, Mr. Hemanshu® MISI'a ‘Addl. A.Gs.
and Mr. Bhupinder Thakur; Dy. AG., for the
respondent No.1/ State .

Mr. Maan Singh, Advocate for respondent

No.2 and 3. i
Mr. Dinesh Bhanot Advocate, for respondent
No.4

Notice. Mr Vmod Thakur, learned Additional

Advocate General Mr Maan Singh, Advocate & Mr,
Dmesh ;Bhanot‘,“—Advocate, appear and waive service of
natice ‘\‘oﬁ‘]ﬁehalf of respondents No.1, 2, 3 and 4,
respecuvely Reply/instructions be filed/obtained within

xﬁ‘-{iéi"iOd of two weeks.

CMP N.10189 of 2021

Notice in the aforesaid terms. In the
meanwhile, respondents are restrained from taking any
coercive action against the petitioner.

List on 15.09.2021.

Copy dasti.

(Tarlok Singh Chauhan)
Judge

(Satyen Vaidya)
Judge
September 01, 2021 (tarun)
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15.09.2021

CWP No. 4961 of 2021

Present:  Mr.R.L. Sood, Senior Advocate with Mr. Arjun Lal. J
Advocate, for the petitioner. T
Mr. Rajinder Dogra, $r. Addl. A.G., wiih MrVinod Thakur,
Mr. Shiv Pal Manhans, Mr, HemonshU«Mi's)ro,"Addi’rionol
Advocates General and Mr. Bhupinder-Thakur, Deputy
Advocate General, for respondent No.T:. =
Mr. Vir Bahadur Vemra, Advocc\ate;ffc)r respondents No.?
and 3. Soon
Mr. Dinesh Bhanot, Advocats, for respendent No 4.
Leorned, cd'u-nsel for respondents pray for and are
granted six'wgéks'\time fo file raply,
Lston 27 October, 2021,
l . Ifnté}im{ order fo contfinue.
' (Tarlok Singh Chauhan )
Judge
i, e ;S“eﬁ;fember 15, 2021 (Satyen Vaidya )
! " {ravinder] Judge
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H.P. STATE POLLUTION CONTROIL, BOARD

"i‘f‘*""!%m? «HIM PARIVESH®, PHASE 11,
U NEW SHIMLA-171 009,
OFFICE ORDER

Whereas the M/s Winsome Textile Limited, Plot No. |, Sai Road, Baddi, Distt Solan, HP is not
complying the environmental standards prescribed for parzixmctcr FDS to the inlet of CETP.
Whereas the directions were issued by the State Hoard vide office order dated 01.01.2021 U/s 33-A
of Water Act. 1974 for the violation period from 251072020 to 31.12.2020 for levying of
Enviranmental Compensation and closure of dyeing scction which were stayed by Hon’ble High
Court of HP in CWP No, 417/2021 vide order dated 11.01.2021 and no further action is taken for
such vielation period. '

nvironmental Engineer, HPSPCB, Baddi vide letter No.
le Lid/ 2021-1041 dated 09/08/2021. it has been
Plot No. 1, Sai Road, Baddi. Distt Solan, HP was
unit has procured all the parts of RO system
unit is discharging CAT-1V to CETP Baddi

Whereas as per report received from the Sr. B
PCB/SEE (RO)Y (Baddiy M/s Winsome Texti
informed that unit M/s Winsome Textile Limited.
visited on 06.08.202! and it was observed that: {i) the

which is not made operative till date. (i) Presently
alongwith effluent of CAT-I which is proposed to be utilized once the RO system is made

operational (ifi) Unit has failed to achicve the standards for inlet quality of Common Effluent
Treatment Plant (CETP) at Baddi notified by Government bf Himachal Pradesh Department of Env,
Sci. & Tech. vide notification No. STE-F (2)-1/2017 dated 26.12.2019 specifically for Fixed
Dissolved Solids and continuously discharging effluent of high FDS to CETP. (iv) As per the latest
sample analysis report of the sampling conducied on 20.07.2021 unit is still non-compliant to the
parame:er of FDS (CAT-1V) to the inlet of CETP which is tantamount to a new /fresh cause of action
necessitating action under the relevant provisions of Law,; *
Whereas in view of above stated facts, the Sr. Fnvirohmental Engineer, HPSPCB. Baddi has B
recommended action under Section 33-A of Water (Preve:mion & Control of Pollution) Act, 1974
for disconnection of power supply of unit. b '

In consideration of the facts stated above, H.P. State Pollution Control Board in exercise of power
conferred under section 33-A of Water Act, 1974, hereby directs the HP State Flectricity Board in
general and the Executive Engineer. Electrica! Division, Baddi, Distt. Solan, HP in particular to
disconmect the power supply of M/s. Winsome Textile Limited, Plot No. 1, Sai Road, Baddi, Distt
Solan, HP forthwith.

Direction is also issued to M/s. Winsome Textile Ltd., Plot No. 1, DIC IA Baddi, Distt Solan, HP, not
10 operate even on DG set or any other source of energy. All concerned shall report compliance within
three days. i -

The non-compliance of these directions shall constitute a cognizable offence and liable for following
action:- ' s '

Fine and imprisonment up o six years as provided under section 41, 43 & 44 of the Water (Prevention
and Control of Pollution) Act, 1974. '

Strict compliance from all concerned is selicited to avoid legal liability on their part.

: \
k ; Apoory Devgan, JAS
m 3
-Contd.-
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Copy fornarded to the following for information and immediate necessary uction:
1. The Chairman. H.P. State Electricity Board, Vidyut Bhawan. Shimla.
2. The Exceutive Engineer, Electrical Division, 1IPSEB, Electrical Div. Baddi. Distt. Solan. HP.
3. The Asstt. Executive Engineer, Eleetvical Division, 1IPSEB, Flectrical Div. Baddi, Distt. Solan.
HP. -
4_The Sr. Unvironmental Engineer, HPSPCD, Baddi to give compliance report immediately. He is
& directed 1o assess/ levy the environuental compensation upon the violation committed by the

unit as per Hon’ble NGT orders, -
§ M/s Winsome Textile Ltd., Plot No. 1, DIC IA Baddi, Tehsil Baddi, Distt Solan, HP,

6. Case file. . ¢

Apoory Devgan, IAS

Member Secretary
©
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CWP No.417 of 2021

24.08.2021 Present:  Mr. R.L. Sood, Sr. Advocate, with Mr. Auun

Lall, Advocate, for the petitioner.

Mr. Sumesh Raj, Mr. Sanjeev Sood

Additional Advocates General, “with, ‘M.
Jagdeep Singh Guleria and Kamal Kant
Chandel, Deputy Advocates\(}eneral for the

S

respondent No.1/State. )

Mr. K.D. Shreedhar, Sr Advocate with
Mr. Maan Singh,’ Advocate for respondents
No.2 and 3.

CMP No. 9933\0f 2021

I\JOthG Mr Sumesh Raj, learned Additional
Advocate General accepts notice on behalf of non-

apphsants/State Mr. Maan Singh, Advocate, accepts

f‘,f;;;notu:e on behalf of non-applicant/respondents No.2

y nd: 3 and on his instructions, Mr. K.D. Shreedhar,

N Iéé..i"ned Senior Counsel has put in appearance on
behalf of said non-applicants.

By way of this application, a prayer has been

made to stay the operation of order dated 19.08.2021,

appended with the present application as Annexure

P-31, which is an Office Order, issued by the Member

Secretary of the respondent/Board (IL.P. State

Pollution Control Board), vide which following

directions stand passed:-

w,m”
W
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_;’Textzle
. Dustrict Solan, H.P., not o operate even on

9.

“Whereas, in view of the above stated facis,.

the Sr. Environmental Engineer, HPSPCB

Baddi has recommended action undﬂr/
Section 33-A of the Water (Preuentwn &k
Control of Pollution) Act, 1974 for
disconnection of power supply of\u mt

In consideration of the facts stated above

H.P. State Pollution Control Board in
exercise of power conferred under Section 33-

A of Water Act, 1974, hereby directs the HP
State Electricity Bomd i general and the

Execution Engmeer Electrical Diviston,

Badi, District Solan, H.P. in particular to
disconnect the: power supply of M/s Winsome
Textile Lzmtted “Plot No.1, Sai Road, Baddi,

Dzstmct Solan HP forthwith.

Durecnon z,s ‘also issued to M/s Winsome
id., Plot No.l, DIC IA Badd:,

“DG-set or any other source of energy. All
concerned shall report compliance within
\ three days.

“The non- compliance of these directions shall

constitute a cognizable offence and liable for
following action:-

Fine an tmprisonment up to six years as
provided under sections 41, 45 & 44 of the
Water (Prevention and Control of Pollution)
Act, 1974.

Strict compliance from all concerned 18
solicited 1o avoid legal liability on lheir
part.”

Learned Senior Counsel, appearing for the

applicant/petitioner, has argued that passing of this

order by the respondent/ Board is nothing, but

an act to overreach the protection granted to the

petitioner by this Court and as the matter is

:: Downloaded on - 30/09/2021 11:35:10 ::
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U,

.3-
subjudice, the respondent-Board should have had :
waited for the adjudication of the lis rather than
passing the impugned order. N

Learned  Senior Counsel, éppeamng aw:for
respondents No.2 and 3 submits gba-?ff£§“1:0ffice order
which now stands impugne{,d\lb\y W:a;{tg%fthis application

Eiggition which is pending

has nothing to do with the

\ .

with this Court, assamels 1ssued by the Member
Secretary of t:hem'gé‘sbbndent-Board on the breach
committé&nsub“("s'égqguently by the applicant.

Y

Be that as it may, as vide previous order, the

caselglas already fixed for 02.09.2021, when an

N

ﬁﬂ@‘e;avour shall be made by the Court to hear the case

5

Y finally, this application is ordered to be taken up for

consideration on the said date itself and till further
orders, office order dated 19.08.2021, appending with
this application as Annexure P-31, shall not be given
effect, without the leave of the Court.

Copy dasti.

(Ajay Mohan Goel)
Judge

August 24, 2021
(Rishi)

é
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10.09.2021

CVVP No.417 of 2021

Present: ~ Mr. R.L. Sood, Sr. Advocate, with Mr. Ar]un
Lall, Advocate, for the petitioner. '

Mr. Adarsh Sharma, Mr. Sumesh Rag,‘"n
Mr. Sanjeev Sood, Addltmnal Advocates
General, for the respondent No.1.

Mr. K.D. Shereedhar, Sr Advocaté with
Mr. Maan Singh, Advocate for respondents
No.2 and 3.

CWP No.417 of. 2021 & CMP No.7937 of
2021

Heardr,iiql;:‘;o‘{r‘}‘-é ‘;i;;ime. List for continuation
on 26.1(}.‘20?1 aépart heard matter, on which date
relevantl\fé‘gopél/pertaining to the case shall be kept
avaﬂable by the respondents concerned. Interim to

" continue.

(Ajay Mohan Goel)
Judge
September 10, 2021
(Rishi)
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CWP No.417 of 2021

02.09.2021 Present: Mr. R.L. Sood, Sr. Advocate, with Mr. Arjun
Lall, Advocate, for the petitioner. '

Mr. Adarsh Sharma, Mr. Sumesh. Raj,".
Mr. Sanjeev Sood, Additional Advocates
General, with Mr. Kamal ‘Kant Chandel,

Deputy Advocate General, for the respondent
No.1. ‘

Mr. KD. Shreedhar, Sr V Ad\}ocate with
Mr. Maan Singh, Advocate “for respondents
No.2 and 3. :

CWP_No. 417 of 2021 & CMP No.7937 of
2021 .

; Learr}g‘d'_"-_S:ehior Counsel, appearing for the
petitioner;\pﬂ‘r‘l- i_ﬁétructions, submits that rejoinders to
the rephes have been filed by the petitioner. Registry

ziyriiét dﬁir;éw'cted to place the same on record, if in order.
| As prayed for,_ list for consideration on

10.09.2021. Interim to continue.

(Ajay Mohan Goel)
Judge
September 02, 2021
(Rishi)
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/ Arpexios - ()

TSS cao BOD
Date of pH (<100 |(<250mg {(<30mg/ FDS(2100
Sr. No, |[Sampling Sampling Point {5.5-9.5) mg/L) |/L) L) mg/l} Remarks
1 21-May-21 Discharge of CETP in Sirsa River 7.27 55 120 28 2083 with in {imit
2 21-May-21 Final outlet of CETP 7.31 51 128 28 2019 with in limit
3 07-Jun-21 fol of cetp 7.26 16.6 112 22 2072 with in limit
4 07-un-21 discharge of cetp near river sirsa  [7.36 21.4 164 28 2095 with in limit
5 19-Jun-21 fol of cetp 7.57 343 |148 26 1918 with in limit
6 19-Jun-21 discharge of cetp near river sirsa - |7.64 38.5 120 22 1883 with in limit
7 07-Jul-21 fol of catp 7.23 46.4  [128 22 2100 with in limit
3 07-Jul-21 discharge of cetp near river sirsa  |7.38 51.8 156 30 2072 with in limit
FOL of CETP discharge into river
9 02-Aug-21 Sirsa 7.24 513 |220 28 1209.4  |with in limit
10 02-Aug-21 FOL of CETP 7.37 27.2 180 16 1400.8  |within limit
11 23-Aug-21 FOL of CETP 7.79 19 148 30 1418 with in limit
FOL of CETP discharge into river
12 23-Aug-21 Sirsa 7.7 141 {128 26 1240 with in limit
FOL of CETP discharge into river
143 06-Sep-21 Sirsa 7.48 22.4 176 20 1262.5 [with in limit
o, o éﬁ
A f “3 i
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